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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI.

Original Application No.78/2023
Durga Singh Pawar & Ors. ...Applicants

o,

(}}

Versus
Rajendra Singh Dafoti & Ors. ...Respondents

ADDL AFFIDAVIT ON BEHALF OF RESPONDENT NO.5
IN COMPLIANCE OF ORDER DATED 06.09.2023

I, Rajender Singh Dafoti S/o Shri Nandan Singh Dafoti,
aged about 42 years R/o B-54, Judge Farm, Chhoti Mukhani,
NOTARIAL Mukhani Nainital, Uttarakhand - 263139, do hereby solemnly

affirm and states as under;

1. That I am the respondent No. 1 and proprictor of the
respondent No. 5 and as such is well conversant with
the facts and circumstances of the present case and is

competent to swear this present affidavit.

| 2. That vide order dated 06.09.2023, this Hon’ble Tribunal
was pleased to direct the respondent No.5 to file

additional affidavit mentioning in detail the remedial

measures already taken/ planned with reference to the
observation made by the Joint Committee and
compliance with EC conditions as well as carrying out
CSR activities and Environmental Management

Programme under CER.

MEASURES TAKEN/ PLANNED BY RESPONDENT NO.5
WITH REFERENCE TO OBSERVATION MADE BY THE
JOINT COMMITTEE.



229

L

Observations made by
the Joint Committee

Measures taken by the
Authorities/ Respondent
No.5

1. Action may be taken
holder

according to conditions

against  lease

mentioned in consent/

NoC.

Action has been taken and
of
has been

DM,

order

a total
Rs.14,74,200/-

by
vide

penalty

imposed
Pithoragarh
dated 25.04.2023. The said
penalty has been deposited
by the Respondent No.5
vide dated
29.04.2023 & 11.07.2023.
A copy of the receipts i.e.
E-challan i.e. 29.04.2023
for Rs. 7,72,200 and dated
11.07.2023 Rs.
7,00,000/- (Rupees Seven
Lacs)
ANNEXURE:
(Colly).

receipts

for

annexed as
RS5/3

arc

The
registered a case u/s 32 &

Forest Department

33 of Indian Forest Act on
15.03.2023
respondent No.5 for illegal

against  the

felling of trees in the ining
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area. Thereafter, on
16.03.2023, the Forest
Department, without

issuing show-cause and
without  seeking  any
explanation, imposed a
penalty of Rs.3,21,778/
upon the Respondent No.5.
A copy of the order dated
16.03.2023  passed by
Forest Range Officer,
Munsiyari imposing
penalty is annexed as
ANNEXURE: R5/4,

Despite repeated request of
the respondent No.5 the
Forest Department did not
provide any details as to
how many trees were
allegedly fell by Resp.
No.5. What was the
material before the Forest
Range Officer to come to
the conclusion that this
much of penalty was to be

imposed.

However, the Respondent
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, aisde

No.5 was left with no
option but to deposit the
said penalty which was
deposited by him
18.03.2023 and 21.09.2023
for a asum of Rs. 105000
and 216778/- respectively.
A copy of the letter dated
21.09.2023 issued by the
Officer,
Munsiyari is annexed as
ANNEXURE: R5/5.

on

Forest Range

It is important to bring to
notice of this Hon’ble
that the

No.5

mining

Tribunal

Respondent
the
activity for the total period

conducted

of 4 %2 months i.e. from
October 2022 to first week
of Feb, 2023.

2. Before starting further
mining activity retaining
wall should be constructed

to retain over burden.

The respondent No.5 has
not conducted any mining
activity till today. Because
of stoppage of mining
activity and because of

rainy season, the repair/
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construction work of the
retaining wall, where ever
it is required, could not be
completed. However, the
respondent No.5
undertakes not to start the
mining activity without
proper repair/ construction
of retaining wall, wherever
it is required, so as to avoid
slipping of over burden on
the downbhill.

Over burden is kept near
the site because the same is
utilized for refiling the
mined area as per
directions of the Govt.
between period 15 June to
30 June, every year i.e.
before start of rainy
season, to avoid any mis
happening and storage of
water etc. in the mined

area.

No 'mining activity is

conducted  during the

period 15 June to 30
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3. For disposal of rain
suitable
should be

made so that the nearest

water,
arrangement
water body and river

Bhujgarh is not affected.

September as per the Govt.
guidelines. However,
during non-rainy season if
the rain comes, then also
mining is stopped.

So far as the disposal of
rain water is concerned, the
disposed of

through natural passage of

same is

water which connects to
the
carrying the rain water. As

nearest gadhera
per EC condition there is
prohibition on changing
the course of the natural
flow of the water,

It is important to mention
that when there is a rain,
the dust of soap stone are
carried with the water and
flow along with gadhera.
However, the over burden
is retained for refilling the
pit.

If the rain water is allowed
to retain in the mining pit,
serious

it may cause

damage to the nearby area,
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if it spills out from the
mining site.

That even sometimes,
water pumping motor is
being used to take out the
rain water from the mining
site which is filled in the
mining pit and is
connected to the gadhera,
otherwise it will cause
damage not only to the
mining site but also to the
nearby area/ houses down
the hill, if the entire
rainwater is allowed to

retain in the pit.

However, it is submitted
that no hard material/ over
burden is allowed to carry
through gadhera, it is only
the water mixed with the
dust of the soap stone that
naturally flow with the rain

water only in rainy season.

4. For

balancing the

environmental issues, an

action

plan may be

In  July 2023, the
respondent No.5 has

carried extensive
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L

prepared and plantation
may be done in the
unutilized land of revenue

and Van panchayat

plantation activity on the
Van Panchayat land and
unutilized land near the
mining site in an area of
approx. 2 to 2.5 hectors
about 1000 trees. Further
to this, the respondent
No.5 also distributed plants
to the villagers for
plantation on their land
which is in their use and
control near the mining

site.

Further, the

No.5 has also made an

respondent

arrangement to ensure that
the
protected. For this purpose

tree planted are

the respondent No.5 has

employed 2  persons

namely:

1. Govind Pawar
2. Kuwar

Singh

Koranga

5. The District Level task

force may be constituted

to look after the illegal

The Govt. has constituted
special task force to ensure

stoppage of any illegal
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'mining and  regular [ mining in the entire state of
inspection may be ensured | Uttarakhand which has
become functional.
However, since no mining
activity has been
conducted by the
Respondent no.5 since,
first week of February,
2023,

That the EC was granted to the respondent No.5 on
12.08.2021. A copy of the EC dated 12.08.2021 is
annexed as ANNEXURE R5/6.

That the Respondent No.5 started mining activity in
October 2022 and continued the same till first week of
February 2023. Thus, the total petiod of mining
conducted by the Respondent No.5 is 4 months. As per
the data available on the Mining Lease Monitoring
System for the State of Uttarakhand, the total material
mined at the site was 3237.760 tons.

That so far as the observation made in the Joint
Committee Report that maximum area of Distt-
Pithoragarh comes in Geotectonic zone is concemned, it
is submitted that as per District Survey Report
(Soapstone) of Distt-Pithoragarh, Uttarakhand, it is not
only the respondent No.5 who is conducting mining
activity in Distt-Pithoragarh but there are more than 27

operational soap stone mines in the Distt. with due
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permission of all the concemed departments of the State
as well as Central Government. A copy of the District
Survey Report (Soapstone) of Distt-Pithoragarh,
Uttarakhand prepared by Geology and Mining Unit,
Directorate of Industry, Uttarakhand 2023, is annexed
as ANNEXURE: R5/7.

That the respondent No.5 is meeting the conditions of
EIA and EMP. A copy of relevant Chapter 4 i.e.
Anticipate Environmental Impacts and Mitigation
Measures mentioned in EIA Report and EMP are
annexed as ANNEXURE: R5/8 and R5/9 respectively.

That so far as the allegation of illegal mining is
concerned, there was no reason for the Resp No.5 to
mine beyond mining area specially when the mining
was just started and the entire lease area was remaining
with the Respondent No.5. However, it had happened
inadvertently because of fault in demarcation and
displacement of marking ;I)oints by the miscreants in the
area who were opposing mining activity in the area and
filing frivolous cases against Respondent No.5 before

various Forums.

That after official respondents came to know that the
initial mining was done out of mining area immediately
the same was stopped and the order imposing penalty
was complied with. Thereafter, the mined area was

replenished and filled and plantation has been done by

10
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the Respondent No.5. The photographs of the plantation
are annexed as ANNEXURE: R5/10.

That so far as the allegation of cutting of trees and
making road in the forest land is concerned, it is
submitted that the Respondent No.5 has not constructed

any road which is apparent from the photographs.

That the route of transportation of thc mined mineral
and approach road to the mining site is different and
separate. There is a distance of about 2 kms from the pit
head to the approach road at Village Bajeta. The mined
material is transported from pit head to approach road
through mules.

However, it is made clear that the passage (which is
not a road) which has been alleged to be constructed by
the Respondent No.5 was used only once for carrying
machines, as the same could not be brought at site
through the path from where the mined material is

transported through mules.

That even otherwise no such notice was ever given by
the forest department to Respondent No.5, even when
Respondent No.5 requested the copy of the order
imposing penalty. All this was done during the time
when the Joint Committee was inspecting the site for

which the Respondent No.5 has no knowledge.

That Respondent No.5 undertakes and reiterates that
there is no road constructed by Respondent No.5, nor

11
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does it uses the same for transportation or approach to
mining site. Both the approach road where the mined
mineral is carried through mules i.e. about 2 km and the
alleged passage/ road which has been alleged to be
constructed in forest area are in different directions so
there is no question of Respondent No.5 using the said

passage for any purposes.

That so far as the carrying out activity by the
Respondent No.5 under CSR/ CER are concerned, the
Respondent No.5 has done several works for public
welfare for the arca of about 8.5 lacs, which has been
duly acknowledged by the Village Pradgan Bajeta in
letter dated 18.09.2023. A copy of the letter dated
18.09.2023 issued by the Village Pradhan is annexed as
ANNEXURE: R5/11

That the Respondent No.5 undertakes before this
Hon’ble Tribunal that it shall be abide by all the
conditions of EC, EMP and EIA in letter and spirit. No
mining activity shall be conducting at the site without
ensuring that adequate measures including making of

retaining walls, wherever, it is required.

That in view of the aforesaid facls the restraint order
passed against the respondent No.5 applying the
precautionary principals, may kindly be vacated and the
respondent No.6 may be allowed to carry out mining

activity strictly in accordance with law, for which act of

12
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kindness the Respondent No.5 shall ever be grateful. It
is prayed accordingly.

ONENT
VERIFICATION

I, the deponent above named do hereby verify that the
contents of this affidavit are true and correct to the best of my

knowledge derived from the records and nothing relevant has

been concealed therefrom. Verified at Haldwani on this day
of September, 2023.
D NENT
\ S“.,.__’ An
< Lermried toat drydmt. R&Jﬁfcﬁu“’"
& che Depeonent Tdentified by. A““"‘b v
§ %wor:ef: : Veni;ed the in Content S‘...
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ANNEXURE R/5: 3

/0\ IFMS ¢e-Challan Bank Reff. No. - CPACRZTEEG
0, S Uttarakhand Treasury Form.209(1) o
Financial Handbook Vol. V, Part- 1l
Form No. 43A(1)
(See Paragraph 417 and 476)
Challan form for depositing amount

Name of the Treasury/Sub-Treasury/Bank/Bank Branch - State Bank OF Indls (Payment Gateway)
Status ; (S) Completed Successfully

1 | Name of the person (designation if necessary or J DMINERALS
Organization on whose behall emount is being paid.
Z | Address B - 54 JUDGE FARM CHHOTI
MUKHANI HALDWAN, , NAINTTAL
Uttzrakhand 263139
3 | Regi Number (if ne )
4 mm:ghmm?ﬂuemu(hrm Imposed fee charge on ilegal Soap stone
during Mining =t Village Bajeta Teshil
Munsyari District Pithoragarh
5 | Gross value of Challan 774200
6§ | Netvalue of Chatian 77300
7 | o 7 "
8 | Related office for which challan is to be deposit District Mine Officer Pithoragarh
9 | Full datsils of Head of Account 0853- Mon-ferous Mining and Metaliurgical
ndustres
10 13 Digit code of Head of Al As per deails below
SLNo. Services Detzil Head
1 Mineral Concassion Fae rentand imsrest cheres 0853001020100
i Total Chaan Amount-
Amount (in words) - Rs. Saven Lakh Seventy-Four Thousand Two Hundred only
wmmwmmm
Challan No- 08530423E0054654 Amount in Figure(Rs.) - 774200
Date - 26-APR-2023 Amount in wonrds - Rs. Seven Lekh Seventy-Four Thousard Tweo
Hundred only

Received Through

Bank Reff. No. - CPACRZTELG

State Bank Of India (Payment Gatewsy)

14
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e-Challan

Bank Reff. No. - CPACXBIFU2
AR

OF A Dot i

Name of the Treasury/Sub-Treasury/Bank/Bank Branch - State Bank Of India (Payment Gateway)

Stanus ; (S) Completed successfilly.
1 | Nameof the person (designation if necessary or J D MINERALS
Organization on whose behalf amount is being paid.
2 | Address B- 54 JUDGE FARM CHHOTI
MUKHANI HALDWAN, , NAINITAL
Uttarakhand 263139
3 | Registration Numbe- (if necessary)
4 | Full details of amount to be deposited (for which ?
e and in favour o Imgosed_&e charge on |Ibgal Scap stone
during Mining at Village Bejeta Teshil
Munsyari Distrct Pithoragarh
. 5 | Gross value of Chalan 700000
6 | Metvalue of Challan 700000
7 | Deapriment Director Industries
8 | Related office for which challan isto be deposit District Mine Officer Pithoragarh
9 | Full details of Head of Account 0§53 -  Non-ferrous Vining and Metallurgcal
Industies
| 10 13 Digt code of Head of Arc As per details below
|SLNo  Senvices Delai Head Amount
! Mineral Concession Fee rentand inlerest charges. 0853001020100 700000,
Total Chalan Amount- 700000
Amount (in words) - Rs. Seven Lakh only
Signature of deparimental officer with seal J DMINERALS
Challan No- 08530723E0025630 Amonni m Fignre(Rs.) - 700000

Datz - 11-JUL-2@23

Amoun! m words - Rs. Seven Lakh caly

Recerved Through

Bank Reff. No. - CPACXBIFU2
State Bank Of India (Payment Gatewsy)

15
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EGILH 0135—3510581
. salaa.seac.uk@gmail.com

ANNEXURE: R%/6

19

State Level Environment
Assessment Authority,
Indiranagar  Colony,

Road, Dehradun- 248006
(Constituted by Ministry

Environment, Forests
Change Government of Indla.)

Phone No- 0135-3510581
Email- seiaa.seac.uk@gmail.com

E.C.No-2 £¢-01(83)/2019

L
M/s J.D. Minerals,

Sub:

Uttarakhand regard

Shri Rajendra Singh Dafoti,

Dated- )] -08-2021

R/O-B-54 Judge Farm, Choti Mukhani, Haldwani District-Nainital.

Environmental Clearan
Soapstone at Vill- Bajet.

ce under EIA notification dated 14.09.2006 for Extraction of
a, Tehsil- Munsari, Dist- Pithoragarh. (Area-17.967 Ha).

Kindly take reference to your online proposal No SIA/UK/MIN/66046/2021 submitted to SEIAA

ing aforementioned subject. The details about the roject site and proposal f
as per the documents submitted by the project proponent is as under‘.—? : A

S.No Details Rgp]y
1 Name of the Proponent M/s J.D. Minerals Shri Rajendra Singh Dafoti.
2 Pr01‘ect S!te Village: Bajeta, Tehsil - Munsyari, District- Pithoragarh
3 Project Site Coordinates Latitude - 29°56'44.53"N to 29°57'13.58"N
Longitude- 80°13'51.75"E to 80°14'08.96"E
4 Type of project Mining as per Schedule 1(a) of EIA Notification 2006
5 Mine Lease Area 17.967 Ha
6 Project Category as per B-1
| EIA Notification 2006
7 New or Ongoing Site New Site
8 Letter of Intent Letter of intent has been issued by state government to M/s
J.D. MINERALS vide Lefter No Vide LOI no. 2248/VIl-
1/2018/1(13)/18 dated 12.10.2018 for a period of 50 years.
9 Method of Mining Opencast Mechanized Method
10 | Total Mineable Reserve 250614 Tonnes
11 Estimated Quantity 68231tonnes/annum
12 | Thickness of soil 0.20m (average thickness)
13 Mining Shall be carried out | In pit | 30m (from 1468mRL to 1438mRL) in pit Il, 18m (From
from 1420mRL to 1402mRL).
14 Mine area under cluster Applied area greater than 5.0hactare.
15 | Slopes and ultimate face Face slope of benches shall be 70” and the ultimate slope will
slope be 38°
16 | No. of Pits(Proposed | Two Pits viz Pit-l & Il
Exploration)
17 | Project Cost/EMP Cost 367.34 Lacs -
%10.52 Lacs |
18 | Corporate  Environment | 5 % of the project cost J
Responsibility (CER)
19 | Whether any tree felling is | No \
involved

The SEAC during its meeting held on 6™ August, 2021 had undertaken appraisal of the above

project. It has been found that the proposal is classified under Category B1 of EIA Notification 2006.

The proponent has submitted PFR,
examination of the relevant document :
clarification furnished in response to its observations earlier,

EMP and other relevant documents as desired. After due

s/certificates submitted by the project proponent and additional

SEAC has recommended the grant of

Environmental Clearance for the above project, subject to compliance of the EMP and other stipulated

conditions. SEIAA during its meeting dated 10" — 11" August, 20: ,
based on the recommendation of SEAC. After due examination and delib
Uttarakhand hereby accords Environmental Clearance for the above project under catego

2021 considered the above proposal
eration, the SEIAA
ry B-1 of

M 1

Impact

Seemadwar

and Climate



EIA notification 2006 (as amended fro%lzime) subject to the strict compliance with the 20
General, Specific and other conditions me low:-
1- General Conditions

1. The mining/extraction of mineral and progressive mine closure should be done as per the
approved mine plan. The mine plan should have validity till the mining period

2. The Proponent will ensure that mine site should have well demarcated safety zone i.e. mining
operation will not be carried out in the vicinity of 100 m from nearby bridges, educational
institution or structures of historical importance.

3. The project area shall be strictly used for the activities permitted. The workers will be strictly
instructed to not to enter in the adjoining forest and not to harm any wildlife and existing
vegetation for their various needs. No work shall be carried out after sunset

4. The overall manpower will be restricted to bare minimum. Though mostly local labour will be
deployed, but for the essential manpower staying at site, not fuel wood based support will be
provided for cooking purpose.

5. Sufficient numbers of dustbins will be provided to labourers for collection of their daily use
garbage, Bio-degradable & solid garbage will be collected in separated bins & proper disposal
of these garbage will be ascertained.

6. At no stage mining shall be carried out after exhausting extraction of the estimated mineable
quantity as stated above.

7. The mining operation would provide local employment and bring economic benefits to local
population.

8. The Proponent should provide Eco-friendly toilets for the workforce. The workers shall be
directed to use the sanitation facilities provided at project site and instructed not to litter the
project site. Sufficient numbers of Bio-Toilets will be provide to workers at safe distance from
river flow bed.

9. Wild Animals being sensitive to noise, no project activities shall be carried out at night (sunset
to sunrise) time.

10. All workers shall be imparted basic knowledge regarding the Do's and Don'ts of working
within Forest Areas.

11. Photography of the proposed mining site (preferably using Drone) should be done and
submitted to SEIAA along with half-yearly compliance report.

12. The project proponent shall submit half yearly compliance report of stipulated conditions of
Environment Clearance in soft copy through PARIVESH PORTAL given link:
https://parivesh.nic.in. The compliance report shall also be e mailed to the Regional Office
in Dehradun in moef.ddn@gqov.in

2- Conditions for operation phase

1. The project proponent should advertise with basic details at least in two widely circulated local
newspapers, within seven (7) days of the receipt of the clearance letter informing that the project
has been accorded environmental clearance by the State Environment Impact Assessment
Authority, Dehradun and a copy of the same be sent to the Regional Office of Ministry of
Environment, Forest and Climate Change, Government of India located at 25 Subhash, Road
Dehradun.

2. The legal status of the mining lease area shall remain unchanged and the Environment
Clearance shall remain co-terminus with lease period. The mined lease area shall not be used
for any purpose other than that specified in the proposal.

3. The mining/extraction of soapstone shall not be done without approved mine plan from
designated authority. The mine plan should be revised every 5 years and no fresh mine plan
shall be prepared without site inspection by designated authority.

4. The boundary of the mined lease area shall be demarcated on ground by erecting pillars, each
inscribed with its serial number, DGPS coordinates, forward and back bearing, and distance from
adjoining pillars etc. This demarcation will be ensured by the Revenue Department. A bench
mark will be established to monitor depth of the mining. A safety zone of 7.5 mt (surrounding the
mine site) shall be left free from mining.

5. The mining shall be carried out by open cast mechanized method without adopting drilling and
blasting operation. The use of hand held mechanically driven equipment is permitted. The use of
any electrically driven machinery shall remain prohibited and only hand held tools shall be used
for extraction of the mineral.

6. Soapstone mining shall be carried out during sunrise to sunset period only. It shall not involve
felling of trees and clearance of vegetation. There shall be no permanent construction at the site
except temporary erection of first aid room, office, store, drinking water shed, rest shelter etc.

7. The process of mining and quantity of extractable mineral and subsequently progressive mine
closure shall be as per the approved mine plan. The mining operation shall be carried out from
Upper level to Lower level by formation of benching pattern. The maximum height of benches
shall not exceed 1.5 mt and ultimate pit slope shall be kept at 38 degrees.
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8. The maximum permissible depth for 24@50@5{0% shall not exceed 6 meters or depth of 2 1
ground water table whichever is less®®uri g st five years of mining lease the depth of mining

; Ef)\(?rllazﬁt exc;aed_s meters. Mining beyond 6 meters will be considered after site visiﬁ by SEAC.

s s lon of minor mineral is permitted from 1" October of every year to 15" June of the

quent year. It shall be ensured that no mining activity is carried out during the monsoon
seasosr‘L Workers should be advised and protected against flash flood during 1* June to 15" June
and 1% Oct to 31 Oct during which there may be rains in the hills.

10. Reclamation of thg mine lease area shall be through back filling, stabilization and cultivation. The
waste and top soil generated during mining shall be temporarily stacked in external dump which
w!l1 be subsequently vacated and back filled in mined out pits. The waste generated in the area
will be backfilled during rains and land made suitable for cultivation. Back filling shall be done in a
retreating manner from Lower level to Upper level. Mining activity and back filling shall be done
simultaneously once space is available.

11. No disturbance to natural drainage system around the mining lease area shall be done. No
mixing of wastes is allowed. The dump site shall be kept away from the nearby nallahs/water
bodies and maintained at a distance of at least 100 meters. The external dump shall be protected
against slide/slip by adopting suitable mechanical and vegetative measures. Proponent should
construct a retaining wall, along the nallah side, with suitable height to protect soil erosion. The
construction of toe wall, check dam and planting of grass species/soil binding dwarf species in
dump yard shall be done.

12. The project proponent shall undertake transportation of mineral from pit head to read head
manually or by mule. Further it shall strictly adhere to the norms of Transport Department in
refraining from use of polluting and less fuel-efficient vehicles for transporting extracted minerals
to final destination. There shall be no over loading of vehicles as against standard norms fixed by
Central Government/State Government/Hon'ble Courts from time to time.

13. The project proponent shall regulate and maintain record of the quantity of soapstone extracted
during a season. The monitoring shall be ensured by Mines Department/District Administration
from time to time. i

14. There shall be no labour camp in the mining lease area for the labour engaged in mining of
soapstone. The labour engaged in mining shall be provided free fuel wood/alternate source of
energy to avoid any pressure on adjoining forest land

15. Proponent should submit surface water quality and ambient air quality monitoring report as
committed in EMP, with suitable parameters.

16. Under corporate social responsibility proponent should develop community services such as
drinking water, education, housing, sanitation, health, safety and medical facilities, public
transportation and communication, social welfare etc.

17. The proponent shall erect eco-friendly mobile toilets for the workforce at site and shall ensure
disposal of solid waste as per the existing provisions/rules/guidelines.

18. Minimum 18000 plants will be planted in nearby Van Panchayat first and second year followed by
their maintenance in the next three years. The species selection shall be site specific and cater
to the demand of the Van Panchayat. The Divisional Forest Officer, Pithoragarh shall ensure the
compliance. Besides this the proponent shall develop 5 meter wide dense plantation of shrubs
around the mining site.

19. The Geology and Mining department shall identify an agency for regular/periodical monitoring of
quality of ground water of existing hand pumps and tube wells in the vicinity of the mining site.

20. The project proponent shall formulate a transparent and unbiased procedure for engagement of
laborers for sustainable extraction of the minerals from the mining lease area. The project
proponent shall ensure that maximum local labour be engaged and hence opportunities of
employment be provided. The project proponent shall follow all safety measures for labour force
engaged in accordance with relevant Acts/Rules.

21. The project proponent shall prepare the plan of mining in conformity with the mine lease
conditions and the Rules prescribed in this regard thereby clearly delineating the ‘No Work Zone’
in the mine lease area i.e. at least 100 mt distance from Nallahs/Water Bodies, bridges,
educational institution or structures of historical importance.

22. Effective safeguard measures, such as regular water sprinkling shall be carried out in critical
areas prone to air pollution and having high levels of particulate matter such as loading and
unloading point and all transfer points. It shall be ensured that the Ambient Air Quality
parameters conform to the norms prescribed by the Central Pollution Control Board in this
regard.

23. The project proponent shall provide protective respiratory devices to workers working in dusty
areas and they shall also be provided with adequate training and information on safety and
health aspects. Periodical medical examination of the workers engaged in the project shall be
carried out and records maintained.

24. The proponent shall provide eco-friendly mobile toilets for the workforce at site and shall ensure
disposal of solid waste as per the existing provisions/rules/guidelines.
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25. l‘:g gq{:cl: proponent shall ensure cogq,p provisions of the all Acts, Rules, Regulations
.- uidelines, for the time belqg in foft®, as applicable to the project
: . (;:: gg:ﬁhy;] of tihe proposed mining site as well as the plantation sites undertaken by the projecl
SEE\A s : ;\;iggs?F;?ﬁggocr:itEl%sFihggId be done (preferably using Drone) and submitted to
0
ol Roilimin . Govt of India at Dehradun along with half-yearly
27. Proiect proponent will strictly comply with EMP/EIA.
28, ‘F;rt::ijegt proponent will have to sybmil EMP/EIA report to Mining Department (Lessee) and
» Tﬁ ution Control Board before getting work order/Consent to Established or Operate.
3! @ project proponent shall submit half yearly compliance report of stipulated conditions of
nvionment Clearance in soft copy through PARIVESH PORTAL given link:
https://parivesh.nic.in,

3. Entire Operation

1) The Environmental Clearance is being granted for mining/extraction of Soapstone in the
approved Mine Lease Area. Legal status of the mining lease area shall remain unchanged and
the Environmental Clearance is being granted only for the lease period. The mined lease area
shall not be used for any purpose other than that specified in the proposal.

2) The maximum permissible depth for mining of Soapstone shall not exceed 6 meter or depth of
ground water table whichever Is less. During first five years of mining lease the depth of mining
shall not exceed 3 meters. Mining beyond 6 meters shall be granted after site visit by SEAC.
However, Authority may also visit the site in operational phase, whenever it is found to be
necessary.

3) Reclamation of the mine lease area shall be through back filling, stabilization and cultivation. The
waste and top soil generated during mining shall be temporarily stacked In external dump which
will be subsequently vacated and back filed in mined out pits. The waste generated in the area
will be backfilled during rains and land made suitable for cultivation. Back filling shall be done in @
retreating manner from Lower level to Upper level. Mining activity and back filling shall be done

simultaneously once space is available.

4) The dump site shall be kept away from the nearby nallahs/water bodies and maintained at @

distance of at least 100 meters. The external dump shall be protected against slide/slip by

adopting suitable mechanical and vegetative measures. The construction of toe wall, check dam
and planting of grass species/soil binding dwarf species in dump yard shall be done as given in
mining plan.

The project proponent shall undertake transportation of mineral from pit head to road head

manually or by mule. Further it shall strictly adhere to the norms of Transport Department in

refraining from use of polluting and less fuel-efficient vehicles for transporting extracted minerals
to final destination. There shall be no over loading of vehicles as against standard norms fixed by

Central Government/State Government/Hon'ble Courts from time to time.

6) The project proponent shall regulate and maintain record of the quantity of Soapstone extracted
during a season. The monitoring shall be ensured by Mines Department/District Administration
from time to time.

7) There shall be no labour camp in the mining lease area for the labour engaged in mining of
Soapstone. The labour engaged in mining shall be provided free fuel wood/alternate source of
energy to avoid any pressure on adjoining forest land.

8) The project proponent shall formulate a transparent and unbiased procedure for engagement of
labourers for susOtainable extraction of the minerals from the mining lease area. The project
proponent shall ensure that maximum local labour be engaged and hence employment
opportunity provided. The project proponent shall follow all safety measures for labour force
engaged in accordance with relevant Acts/Rules.

9) Under CER, Project Proponent apart from other activities, will also install Solar lights and
distribute forest fire fighting equipments to the local groups (Mahilamangal dal/Yuvakmangal
dafﬁwmanpanchayat} in the adjoining villages close to forest areas in consultation with local Forest
Officials.

10) The project proponent shall provide protective respiratory devices to workers working in dusty
areas and they shall also be provided with adequate training and information on safety and
health aspects. Periodical medical examination of the workers engaged in the project shall be

carried out and records maintained.

11) The project proponent shall ensure compliance to provisions of the all Acts, Rules, Regulations
and Guidelines, for the time being in force, as applicable to the project.

12) The above environmental safeguards shall be implemented in letter and spirit. The project
proponent shall establishEnvironment Monitoring Cell and also submit six monthly compliance
reports to this Authority and regional office of MOEF&CC, Govt of India at Dehradun.

13) ;’;‘: 25:3% rae;:slforr‘:eir?ctlnﬁi:gr:te:g Il:includrta additional safeguard measures if found necessary and
S EC bt arantad gr ng of the EC granted under provision of EIA Notification 2006.

g granted subject to compliance of Hon'ble Court Orders issued from time to time

o

5
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14) Any appeal against this Environmenzri shall lie with the National Green Tribunal, if
cWe

preferred, within a period of 30 days

d under relevant section of the National Green

Tribunal Act, 2010.
15) If it is found that if conditions laid down by the Authority are violated, the Authority may suspend
or cancel this Environmental Clearance.

4- Specific Conditions:- (To be followed by Director Industry, Geolo and Mining Unit, Govt.
of Uttarakhand).

1-

2-

Mining and Geology department of the State Government should recalculate the maximum
production levels and inform the Authority accordingly.

A study shall be carried out at least in over a year through mines and geology department to
avoid over exploitation of mineral, which may adversely affect the dynamics of site. A copy of
said study report shall be submitted to the Regional Office of the Ministry of Environment,
Forest and Climate Change at Dehradun and SEIAA, Uttarakhand.

The Geology and Mining unit of Industry Department shall identify an agency for
regular/periodical monitoring of quality of ground water of existing hand pumps and tube wells
in the vicinity of the mining site.

Digital processing of the entire lease area using remote sensing technique should be done by
Geology and Mining department regularly and report should be submitted to the Ministry of
Environment and Forests, Regional office at Dehradun and SEIAA, Uttarakhand.

In view of the COVID-19 scenario, social distancing at work-place shall be maintained, and such
other conditions and safeguard shall be ensured as directed by Government of India, Government of
Uttarakhand and concerned District Magistrate from time to time.

Your's Faithfully

(Sushanta ar Pattnaik)
Member Secretary,
SEIAA, Uttarakhand

No- ol 6 6 01(83)/2019 dated- as above

Co|

NOoOOsWN

for information and necessary action to-

APCCF, Regional office (Central) MoEFCC Govt of India, 25 Subhash Road, Dehradun.
Additional Chief Secretary, Forests & Environment, Government of Uttarakhand, Dehradun.
Director Industries, Geology & Mining Unit Govt of Uttarakhand Dehradun

. District Magistrate, Pithoragarh.

Member Secretary, UEPPCB, IT Park Dehradun.
Divisional Forest Officer, Pithoragarh.
Guard File for uploading in Parivesh Website. /

(Sushanta Kumar Pattnaik)
Member Secretary,
SEIAA, Uttarakhand
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ANNEXURE: R5/7

(SOAPSTONE)

OF 1|
DISTRICT PITHORAGARH |
UTTARAKHAND |

Pithoragarh

GEOLOGY & MINING UNIT,

DIRECTORATE OF INDUSTRY UTTARAKHAND iﬁ -

2023

in compliance of Ministry of Envirommenn, Forest and Climate €
Govt. of India Notificstion, Dated | 5" January 2016,
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The District survey report of Soapstone and ather minor minerals 15 prepured in compliance to the
appendix 10 of the Notification issucd by the Ministry of Environment, Forest and Climate Change,
Dated 25" July, 2018. Efforts have been made 1o cover mining locations and prepare an overview of

Mining activity in the district with all its relevani featurcs pertaining (o peology & mineral weallh. The
report will be o model and guiding document which is 2 compendium of available mineral resources,
geopraphical sct up, environmental and ecological set up of the [istrict and is based on data of various
departments, published repors and government websites. The datasets may Vary due to hindrance in
themining activity, as an effect of the extreme climatic conditions, natural calamities, or other IEASUNE.
Therefure, it is recommended that Sub-Divisional Level Commitiee may take inte consideration afl it
relevant aspects / data while serutinizing and recommending the application far EC to the concerned
Authority. - ;
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1.0 INTRODUCTION:-

Pihoragarh disirict is the eastemmost {imalayan district in the stale of Uttarakhand, India. It 18
naturally landscaped with high Himalayan moumains, snow-capped peaks. Passes, valleys, alpine
meadows, foresty, waterfalls, perennial rivers, glaciers, and springs. The fors and fauna of the wrca
have rich ecological diversity. Pithoragarh bhas many temples and ruined forts from the onee
flourishingreign of the warrior Chand Kingdom. "The district i named after its headquarters Lo,
Pithoragarh. Tradition has il that during the reign of the Chand Rajas of Kumaon, one Piru, also called
Prithivi ‘Gosain, built a fort here and named it Pithoragarh which, in the course of time, g0t changed
into Pithoragarh.

The geographical area of the district is 7,110 km2 (2,750 sq mi). At the 2011 census, the Lotal
population of the disirict Was 485,993, The total literacy rate Was £2.93 percent Pithoragarh town,
which is located in Saur Valley, is its headyuarters. The district is within the Kumaon division of
Utiarakhand state, The Tibet plateau 18 situated to the north and Nepal is 1 the east. The Kali River
originates from Kalapani and [kows south, forming the easiem border with Nepal. The Hindu
pilgrimage route for Moumt Kaifash-Lake Manasarovar passes through this district via Liputekh Pass
inthe greater Himalayas, The district is adminisiratively dividedin o six tehsils

Munsiyari; Dharchula, Didihat, Berinag, Gangolihat, and Pithoragarh and new Tehsils are Thal,
Devalthal, Kanalicheena, Tezam, Bangapani and ganai gangeli. Naini Saini Airport is the nearest civil
airport, but it does not have regular scheduled commercial passenger service. The mineral deposits
present in the district are MAENESILM ore, COpPer o limesione, soup siope and slate.

The Pithoragarh town is located at a height of 1645 meters above zes level. The district lies between
20 4% 10 30.3° North latitude and 80° to B1° East longitude along the eastern and southerm part of the
central Himalayas with Indo-Tibbetan watershed divide in the nonh and the Kali tiver forming n
continuous border with Nepal in the east The Pithoragarh disinc is sumrounded by  the
national boundanes of Almora, Champawat, Bageshwar and Chamoli districts and extends over an
area of 7.217.7 sq. Kms, The details of the land utilization are given as below:

‘There are numerous gay spots to which the prospective tourist may plan excursions like Chandak, Thal
Kedar, Gangolihat (77 kms) famous for its kali temple. Patal Bhuvneshwar (99 kms), Berinag (Tea
Garden of Chaukeri - 11 km away from Berinag), Didihat, Munsyari (bage camp for iraks 1o
Milam.Ralam and Mamik Glacier), Dharchula (base camp for Kailas Mansarover Yatra, Adi Kailash
Yalra, Narayan Swami Ashram) and Jauljibi.

1.1 Education:-
Schools in Pithoragarh are num by the stale government o private organisations, many of which are

R
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eligious. indi and English are the primary languages of instruction. Schoals in Pithoragarh follow
the ."ID+1+3" plan, After completing their secondary education, students typically caroll in Inter
Colleges that have o higher secondary facility and are 4ifiliated with the ICSE, the CRSE or the
Department of Education of the Government of Uttaraskhand, They usually choose a focus on liberal
arts, business. of science.

g of 2011, Pithoragarh has a tofal of 17 Primary Shools, 20 mddle schools, 22 secondary sehools, 14
senior secondary schools and 01 degree eollege. Before independence, durng the middle ofmneteenth
century when Pithoragarh was parl of Almors, therc wene only iwo middie schools m
Fithoragarh. L5M Govt. Pest Graduate College is the only govemiment in the town college providing
studies upto post-Graduation, It is affilisted to Kumaun University, Nainital. With the growing
impact of LT, government opened SIT pithoragarh in 2011, Almost a dozen of privately owned
C omputer Centre opened up later in the fown.

1.2 Languages:-
Kumaoni, with its numerous variations, is the most widely spoken language, The language is written

in Devanagari seript. The Bhotiya tribe speak a dialect called Reyansi (also known as Bhotia or
Hunia), which is a language of the Tibeto-Burman family, The Van Rawat tribe speaks theirown
upigoe Kumaoni variant. There are several Sino-Tibetan languages of the West Himalayas branch are
spoken in Pithoragarh distict These include the Hawat language, Dhammani language, Chaudans:
lungunge, and Byansi language. The Rangas language was formerly spoken in Pithoragarh district and
15 now extinet.

1.3 Glaciers of Pithoragarh:-
Laocally, glaciers are known as Gal. Seme imponant glacers of the district are a2 follows:-

«  Milam e SonaGlacier « Kalabaland Glacier - Poting Glacier
Glacier . Panchchuli « Lawan Glacier « Talkm Glacier
s Namik Glacier « Hamlas Glacier » Sankalpa
Glacier «  Balaii Glacier « Baldimga Glacier Glacier
«  Ralam . Shipu Glacer « Sobla Tejam Glacier |« Lassar Glacier
Gilacier »  Rula Glacier « Yangti Basin Giacier | » Dhauli Glacier
= Meola = Kuti Glasier « Baling Goifu
Cilacier Glacier
u Dihauli
Glacier
| & KaliGmeier |
1.4 Valleys of Pithoragarh:- ' i
[ Darma valley | Kalivalley | Lassar Yangti | Kuthi Yangt ‘ Kalabalznd | Chaudans
. valley valley L valley valley
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Byans

Talam valley | Johar Valicy
i i | s

| “""”JA

1.5 Waterfalls of pithoragarh:-
- Lim Bagudiyar Fall, 2- Binhi Fall, 3- Pilsitt Full, 4~ Garsun Fall.
1.6 Location Map of Plihoragarh District
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2.0 OVERVIEW OF MINING ACTIVITY:-

Soap stone | Talc) is a hydmous magiesium silicate. in trade, talc often mecludes!
(i) The mineral talc mn the form of Nukes and fibres.

(ii} Steatite, the massive compact crvpiocrystalling variety of higgh-grade talc.
Soapstone, the massive Taleose rock containing variable take {usanlly 50%),
Cammercial fale may contsin other minerils like quartz, calcite, dolomite,
chioite, wemolite and nathophyllite as impurities. Talc, in pulverized
in paper. textile, rubber, nsecticides and

soft and sospy to fieel.
magnesite, serpentine,

form, is mosthy used as o filler
feilizer industries, Pure tale after caleining, called ‘Lava’ is
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sed in the manufacture of low-loss cernmic matcnials essential for tadio, radar, wclevision, ete. In
roufing products, such as tar. paper, asphalt shingles and roll roofing, takc acts as a fire retardant and
increases weather resistance. Body and fece powders (taloam pewder) are prepared from the finest
quality tale after adding deoderant and perfumes. In District only use seTm mechanized NLincs process
for separnte of overburden
1.0 GENERAL PROFILE OF THE MISTRICT:-
i iies
I__E- o Particulor Year _Unﬂ Statis
GEQGRAH[ICALFEATURES-
Geographical Data =
(i) Latitude r A
{ﬁ} o 'mM
BRI T T il =
(i) Geographical Area KM 7090
Administrative Units
{1} Subdivisions 2016-17 Nos. 08
{ii) Tehsils 2016-17 Nos, 12
(iii) Sub-Tehsil 2011h=17 Mis, 0l
(iv) Patwar Circle 016-17 Mos, 150
(] Panchayal Simitis 016-17 NS, 03
(Bl | (wi) Nagamigam 2016-17 Noz, -
{wil) Nagar Palika 2016-17 Mos 03
{viii) Magar Panchyat 2016-17 MNos 02
(ix) Giram Panchayats 0617 Nos. G
[x) Revenue villages 2016-17 Nos. 1608
{xi) Police Station 2016-17 Nos. 16
{xii) Assembly Area 201617 MNaos, 14
(A) Total Populanon. 2001 Mo,
| ! : _I
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Sex-wise
(B) (i) Male 2011 Mos, 239306
{i1) Female 2011 244133
(C) | Rural Population 2011 Nos. 399467
AGRICULTURE
Land utilization |
(1) Total Arca 2015-16 Hectare 746734
g (i) Forest cover 2015-16 . 540150
(il Non Agriculture Land | 2015-16 - BT |
(iii) Cultivable Barren land 2015-16 W 35092
FOREST
(i} Weserve Forest HT6-17 Fm W
{iv) Forest Deptt. forest 2016-17 Km' T55.83
(ii1) Van Panchyat 2016-17 Km" 2771.75
[iv) Protect Forest 2016-17 Km" 4633.74
(v) Private Forest 2016-17 Km 11.93
LIVESTOCK&POULTRY
Cattle
: (1) Cows {Female) 2012 Nos. 135689
- (i) Bull {male] 012 Nos. 66415
(i) Bultaloes 1012 o, SOOUE
(iv) Yak 2012 Nos. 32
=3 ~ OTHERLIVESTOCK
B (i) Goals 2012 Nos. 201240
(1) Sheeps 2012 Nos. 47336
o, {iif) Horse and Penics 2012 Nos. 1417

L= 8




[ (iv) Mules T ||| 0
= (v) Donkeys 2012 Mos. 52
(vi) Pigs 2012 Mo, 230
(wii) Poultry 2012 Wos. 40726
| {wviii) Ducks 3012 Nos. 2
= {i%] Other Pouliry Birds 012 Nos. 00
3 7x) Dogs & Bitches vthers 2012 Mus. 1HE06
(xi) Rabbits 2012 Nos. 1210
W RAILWAYS
(i) Length of rail lne 2010-11 Kms No.
"%l ROADS
{#) National Highway 2016-17 Kms 150.00
{b) State Highway 201617 Kms 372.23
I o) Main District Highway 2016-17 Kims 239 86
i (d) Orher distriet & Rural 2016-17 Kmns 109,15
Rodds |
(e) Rural road Agriculture 2016-17 Kms 1291.13
 Roads _
(1) Kachacha Road 2016-17 Kms 73.05
o COMMUNICATION
~ [{a) Telephone Connection 2016-17 Nos, 130K
(b) Post offices 01617 Nos. k]
() Telephone Centre 2006-17 Nos, 6
(d) PCO Rural 2016-17 Nos. 34
(e} Mohbile 2017-17 Nos, 27000
PUBLIC HEALTH
(4} Allopathic Hospital 2019-20 Neo. 05
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{6} Beds in Allopathic | 2019-20 _ '
(c) Avurvedic Hospital ZBLYGR No. =
[d] Homeopathic Hospital 2019-20 No. I
(e} Community health 2019-20 No. 07
ceniers
(f) Prirnary! Additional 2019-10 = 17
Primary health centers :
(g} Dispensaries 2019-20 No. 33
(h) Sub Healih Centers 2019-20 MNa, 156
(i} Joint Hospital 019-20 No. o1
—m Private Hospital 2019-20 No. e
BANKING
COMMERCIAL
(a) National Bank 2016-17 Mo 53
(b) Commercial Bank 2016-17 N, 53
() Rural Bank 2016-17 N, LT
{d) Co- Operative Bank 2016-17 MNo. E
{¢) Regional Rural Bank 2016-17 No, 0
EDUCATION
{a) Primary school 2016-17 ™os. 1380
{b) Middlz schools 2016-17 Nos. 350
(¢} Secondary & senior 2006-17 MNos, 267
secondary schools
Total Student 2016-17 Nos. 148250
| Total Teacher 2016-17 Moz, T267
(d) Colleges 201617 Nos. 07
Total Stadent 2016-17 Nos, 9471
Total Teacher 201617 Mos. 145
(&) Technical University — Nos. TR

(@)
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[TOURISM

() Main Tourist Place 2018-1% Mos, 0%
b} Tourist Rest House 201819 Nos. Lo
[<) Ren Basera T 2018-19 Nos. 00
1) Hotels and Guest House 2018-19 N 130
{¢) Home Sty 018-19 MNos. 141

Physiography of the District:-
Districe Pithoragarh, is represented by highly rugged topogmphy. The elevation in fhearea Tanges

from 500 to 6400mamsl The geographical area of the district s 7.110 km2 (2,730 54
mi). At the 2011 census, the total population of the district was 455993, The total fiteracy rate was
%2,93 percent. Pithoragarh towm, which Is located in Saur Valley, is its headguarters. The district is
within the Kumaon division of Uttarnkhand state. The Tibet plateau is situated to the north and Nepal
i« (o the east. The Kali River originaies from Kalapaani and flows south, forming the eastern border
with Nepal. The Hindu pilgrimage route for Mount Kailash-Lake Manasanovar passes through this
district via Lipulekh Pass in the greater Himalayas.

4.0 Geology of the District:-

The Knmaon Himalaya, Iving between the Kali River in the east and Sutlej in the west, melude a
siretch of 320 km. of mountainous terrain. Kumaun i« one of the two reglons and sdiministrative
divisions of Unarakhand, a mountainous state of northern India, {he other being Garhwal. It includes
the districts of Almorn, Bageshwar, Champaveat, Mainital, Pithoragarh, and Udham Singh Nagar. It is
bounded on the north by Tibet, on the cast by Nepal, on the south by the state of Utar Pradesh, and
on fhe west by the Garhwal region.

The lesser or Lower Himalaya is liited by the Main Boundary Thrust (MBT) to its south and
MOT to its north snd eonsists of the late Proterozoic to early Cambrian sediments intruded by same
eranitcs and acid volcanic (Valdrya (00 Srikantin and Bhargaval982). It mainly compnses the
marine scquences of late Proterczoic to ¢afly Cambrian age and some sedimentary record of
transgressing shallow sea during Permian and lste Crefaccous to early Eocenc periods. The
predominant rock types are quartzite’s, siltstone, shale and carbonates, There are Zome of Phyllite,
schist with subordinate impure marbles. metamorphosed mafic tocks amd Augenorthogenesis
(Valdiya 1980). The MBT separates ihe northern Lesser Himalayan sediments (hanging wall} from
the sediments of the sntl—l{imas;laya {footwall) to the south. .
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In spitc of o Jot of good work by many generations of peologists i the Lesser Kumaon
Himalava, many structural  and  stratigrphic interpretaiions remain  inadequaie  because of the
meagre fossil record. Geological correlation is based almost entirely on stratigraphic evidence,
Maost workers postulate the existence of regional inversion of sedimentary sequences in the lorm of
two elongeted tectonic belts of sedimentary/ metasedimentary pocks sepurated by an ENE-WSW
trending zome of metasmorphic rocks — the Almora-Dudhatoli Crystallme Zone. The southern
sedimentary belt which occurs south of the Almors-Dudhatoli Crystalline and i called the Outer
Sedimentury Belt. The northem sedimentary belt occurring north of the Crystalline 15 the Tnner
Sedimentary Bell, which has nlso been refermed 1o as the Deohan-Tejam Zone (Gansser 1964) or the
Jaunsar-Berinag Nappe (Valdiya 1978). The Crystalline zone represening the divide between the two
sedimentary belts constituting the Kumaon Lesser Himalaya is itself an inverted sequence of low fo
very high grade older metamorphic thrust over the younger sedimentaries from the Central Axial
Crystalline Zone during the main Himalayan orogeny.

Regional Geology:

The propesed mining area regionally belonges o Lesser Himalayan zone bounded by MCT in the
north and by North Almora Thrust in the south. The Lesser Himalaya consists of the sediments of the
Precambrian Palaeozoic and locally Mesozoic age, meiamorphosed and subdivided by the thrustz with
progressively older rocks towards the north. The Pithoragarh region has the exposures of an extensive
sedimentery belt including an ovter Krol belt and an inmer Tejam-Pithoragarh belt. Tt consisis of a
thick sequence of argillo-calcareous and arenacecus sediments constilnting the Garhwal super
group. The Garhwal super group i8 divisible into thiee Ciroups i.e. the lower argillo-calacareous Tejam
Group, middle predominantly arenaceous Berinag Group and the upper metamorphites of the Dadikust
Ciroup,
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The aren forms the part of Cale Zone of Tejum. The stratigraphical sequence of the region aspar
smonumental work (Geology of Lesser Himalayas; 1980 of Prof. K5 Valdiya is as below:-

Berinag Quartzie
ooeUneonformaty. ...
Devban/Gangolihat Formanon,

Lithologically major as Dolomite, Dolomitic limestone, Limesione,
Megnesite etc

Sor Siates,
Lithologically major as Shale, Skate, Phylhites
RAMESHWAR FORMATION:
The oldest rock unit of this belt is termed the Rameshwar Formation {Ahmad 1578) and consists of
slate. siltstone, greywacke, protoquartzite, limestone and phyllire. This formation is correlated with the
Rautgam Quarizites (Valdiya 1964) and Hatsila Formation (Misrt and Bhanacharya 1972).
PITHORAGARH FORMATION:

11
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The Pithoragarh Formation, overlymg the Rameshwar Formation inchade stromatolite beuring
dolomitic limestone with magnesite, tale, chert, pebble beds with some slate and calcarecus slates.
Three rock units constitute the Pithoragarh Formation namely thalkedar limestone, sor slates and
massive gangolihat dolomites.

THALKEDAR LIMESTONE:-

The Thalkedar Limestone constituting the lowermost unit cotsists of thinly bedded limestone with
minor grey shale/slate,

SOR SLATES -

The Sor Slates overlying this unit consist of grey skate and shale with minor dolomitic bands,

GANGOLIHAT DOLOMITE:-

The topmost unit of the Pithoragarh Formation is the massive Gangolibat  Dolomites with
stromatolites, These are. in places, phosphatic, and are interbedded with magnesite and talc schists.,
This zone is apparently the same as the main calcarsons unit of the Cale Zone of Pithoragarh
(Valdiva 1962; Valdiya 1969}, the Cale Zone of Tejarn (Heim and Gansser 1939 Gansser 1964), and
the Kotaga Banali of Saklani (1971, 1978), as well as the Doya Dolomite (Misra and Bhattacharya,
1972) of Pugar valley and the JThatkwali Formation.

KANALICHINA FORMATION:

This formation is charscterieed by the phyllite with interbedded arensceous and calcarenus bands with
an approximate %60m thickness. These rocks are the same as_ or directly correlatable with the Sailing
formation (Bhatacharva 1980) of the Pithoragarh district and the Retalghat Formation (Raina and
Dungrakot: 1975) of the Bhimtal-Bhowali area in Nainital district {Faroog 1985).

BERINACG FORMATION

The Berinag Formation constiuting the topmost borizon of the Inner Sedimentary Belt is seen
surrounding the crystalline masses of the Almorm. Askote. and Baijnath units. The rock tvpes
consist of fine to coarse grained massive quartzite, often sericitic and schistose, with pebble beds,
chlorite beds, and interbedded metabasites. (Sharma and Kumar 978) has correlated the Berinag
Formation with the Kaimur Formation of Upper Vindhyans, The rock formations constituting the
Inper Sedimentary Belt have been tightly folded into a fow E-W to ESE-WNW trending folds, At
places there is strong evidence of thrusting and dislocation by a number of faults. Based on field
evidences, some workers (Valdiva 1962; Valdiya 1964; Mismaand Kumar 1968; Valdiva 1060;
Saklani 1971 Misra and Bhatacharya 1972) are of the opinion that a thrust plane separates the
Berinag Formation from the wnderlying units, and that this sedimentary sequence is mverted, Other
workers (Heim and Gansser, 193%; Gansser, 1964 Mehdi et al., 1972; Banerjee and Bisaria,




1975; Komar, 1978; and B}mllm:hufya, 1980) mamtain that the entire sedimentary pile i in 8 normal
position except for locally inverted Seuences.

ALMORA-DUDHATOLI AND RELATED CRYSTALLINES

Ume of the most prominent and typical feature, occurting i the Kumaon and Garywal Himalaya is
the presence of the Crystallines rocks in the form of nappe amd klippe. These are Askot
crystallines, Chiplakot crystallines, Baijnath crystailines, Saipull crystallnes and the biggest among
them Almora Dudhatoli Crystallines. Naming of these crystallines is based on the local name. There
are two opinions regarding the crystalline occurrence in the lower Himalays. One group of
researchers (Heim and Gansser 1939 Gansser %64,  Ghose, Chakmborti et al, 1974; Misrs and
Bhattacharya 1976; Bhanot, Pandey et al. 1977} believe that these crystalline are the remnant of
the Central Axial Crystallines Zone of the Higher Himalaya, which were pushed southwards over
the younger sedimentaries of the Lesser Himalayns in the pust orogenic movement. Another group of
researchers {Misra and Sharma 1972; Misra, Sharma et al. 1973; Saxena 1974: Saxens and Rao 1978:
Bhattacharya 1980) believe that these crystallines are notthe remnant of the Higher Himalaya
instead these are autochthonous in nature with their root zone in the Norh Almora thrust. The
Ceniral Crystalline Zone of the Greater Himalaya can. in a generalized way, be described to be the
representative of basement rocks in the Himalayan domain. Typically, the foliation of these THAEETVE
pile of metamorphic rocks show moderate dips northwards {Bhattacharya 2008),

TETHYS SEDIMENTS:-

The Tethys Himalayan sedimentary zone is one of the major tectonic domains within the Himalayan
arogen, The Tethys Himalaya contains a complete record of fossiliferous sediments from Cambrian
o Tertiary. The nature of the Tethyan Fault is described differently by different workers. The contact
with the overlying metasedimentary and sedimentary sequence of mocks was earlier described as
either conformable or as thrust, at different places () but now it is described as 3 pormal fault
[Gansger 1964; Herren 1987),
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Saryu River, Kali Ganga River, Ramganga River. Gori Canga, Dhauli
tributaries drain the distric, Prominent of the tributaries are Mandakm

River,

Ganga River and their

Simkhola River, and

many malas and gaderas in uphill direction of rvers, The main dratnage patterns are dendritic, sub-

dendritic, trellis, sub-rectangular and rectangular. The MAJOr Fivers i.e.
Ramganga River, Gori Gianga, Dhauli Czanga River are of antecedent
the structurally disturhed area is of subsequent type.

Saryu River, Kali Ganga River,
type; whene as the drainage in

Name of River

Tehsil
i Saryu River Gaﬁ:gol'fhﬂb’]?ithumgarh
Kali Ganga River Diidihat Dharchula
Ramganga River Thal/Gangolithat/Pithoragarh
Gmﬁan;g; River i Bangapani
Dhauli Ganga River Dhrchula i
[_ Gurji Gad Didihat =
SALIENT FEATURE OF IMPORTANT RIVERS AND STREAMS
S. | Name  of  the | Total Length inthe Placeoforigin =~ | Altitude ar |
No,| River or Stream District {in Km) Crriginm {(m)
Tentative Distance
[ Saryu River 150-160 Sarmal, 15 km southof 3000
Mandakiot
2 Kali Ganga River 252 Kala Pani 3600
3 Ramganga River 200-230 Namik Glacier 3600
4 Gon Ganga River 1 90-20) Milam Glacicr 5500
5 Dhauli Ganga R0-90) Dhauli Glacier 5945
River .

6.0 Land Utilization Pattern in the District: Forest, Agricultural, Horticultural,
Mining, ete.
Dristricts wise land wse pattern of Uttarakhand
Source: Statistical hand book. Uttarakhand, 2008-2007 and Pargain, 2000

Districts | Reporte Land use Categories (area in %)
dares
- _ |
e e 3 | i
E L+ g = § g : E E’ ﬁ E -.'g x i E
d |34|88/ 28 jiB|E8|5.533cE
Uttarkashi | 812415 | 88.39 | 463 |064 | 028 LOL 1053 | 047 069 [3.36
| Chamoli B3TS80 | 6042 | 1893 (095 [574 475 |48 001 [0l 416

g
s o



Tehri 485766 | 6629 | 112 10.08 (012 (006 [745 |18 [12.41
Debradun | 368993 |57 049 591 [735 g 41 (209 [207 [1279 |
' Pauri 671852 (5731 533 |23 [557 523 [83s (116 |271 | 1205
| Rudraprayag | 235421 (7641 (308 |127 |34 1582 (492 o029 o B8]
| Hardwar | 231116 | 3133 | 107 0.8% (006 023 [1.12 [1.68 | 5190 |

Alinors 465858 S0.7 167 17.74
o 2e : [
' Mainital AW6333 17342 (006 |228 657 011 (438 (098 (074 |1148

USNegar 281070 [3335 (035 (89 [1.16  |o08 1044 080 [102 [s3.72

Begeshwar | 238378 [3551 (227 | 197 |6 s Thin i3 284 | 1065
Champawat | 227311 |5821 [354 |2.07 |7.42 839 (009 [0 [123 |90

Uttarakhand | 5672785 | 6147 |55 | 2.68 |69 (37 (438 (073 |12 |13z

7.0 SURFACE WATER AND GROUND WATER SCENARIO OF THE
DISTRICT.

GROUND WATER SCENARIO

The district Pithoragarh is mainly wecupied by Himalayan Mountain ranges, Around 50% of the arei is

perennially covered under snow. Hence there is no scope of ground water development in the area,
However, ai lower reaches, there is scope of ground water development through  hand pumps.
For this, hydro gealogical investigation is tequired st micro level so as to decipher the rock formation,
which has sufficient secondary porosity like joints, fractures, lineaments ste. These discontinuous
aquifers along with favorable physiograghical set-up can help to develap ground water by hand pumps.
Besides, there are number of natural springs which can be utilized to cater the need for drinking and
irigation. There are numerous springs with sufficient discharge: the water of these springs can be
channelized for irrigation. During non-monsoon peniod, the discharge of springs pets reduced. Ta
augment the discharge and sustsinability of these springs, small surface waler reservoir can be
developed at soitable locations on higher level. The reservoir can he developed by constructing
cully plugs, eheck dams, gabion structures etc. at suitable places. These reservoirs will not only
provide surface water availability but will also help in rechargmg the aquifers, In Pithoragarh district,
four valleys have been identified with sufficient thickness of valley fill deposite. Ground water in
these valleys can be developed by constructing Jarge dismeter dugwells and shallow twbe wells.
The large dismeter dug wells and shallow tube wells will sble io sustminthe discharges between 250 1o
L) Epm. !
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HYDROGEOLOGY:- Groundwater is the primary source of walgr supply in the district for drinking
as well as agriculiure purpose.  Groundwater in the major part of the district ocours gs localised,
discommected aguifer bodies under favorable geo hydrological conditions such as in channel and
alluvial terraces of river valleys, joints, fractunes and fssures of crystalline and met sedimentary rocks,

serial extension of joints, faults and shear zones and the local snd regional peomaorphology.
Uroundwater emergences as sprifigs and seepapges under favorable physiographic conditions such as in
gently sloping areas, brosed valleys of river sund along the Litho logical contacts,

HARD ROCK

Raimnfall is the principal source of the oundwater replenishment. Pithoragarh district receives very
good amount of rainfall, which in filimtes inte ground throngh soil and plants, some considerable part
of the precipitation flows as surface runoff. some apart from in the form ofevape transpiration, The
aquifers occur within Ramgarh, Almors and parts of Siwalik Group as localized and disconnected
water bodies. Groundwater in these aress occurs generally under unconfined to semi-confined
conditions in the sedimentary and low-grade metamorphic rocks. Aquifer characteristics are net
available in this area, as no pumping tests have been carried out so fiar. However, a study of the springs
indicates that in general, the yield is low and varies from | w 15 ipm. The oceurrence of SPIIngs is a
natural phenomenon in the district Pithoragarh. The moving groundwater surfaces out a5 springs af the
contacts of different tock types through jointsifractures cte. the topographical breaks also are the
tavorable location for spring formations, The spritigs are locatedon roadside slopes and their discharge
during pre-monsoon and post monsoon peniod rumges from 2 1o 12 lpm and from 3 1o 1§ Ipm
respectively, The temperature of spring water varies in pre-monsoon and post monscon from 13 1o
16°C and from 10 to 15°C respectively. The seasonal fluctustion, in thesprings ranges from 1.0 to 3.0
lpm respectively, The discharge and lemperature of the springs fluetuate throughout the year
depending upon its recharpe and discharge factor. During the rains the favorsblehydro geological
structures get rechanzed and resulting in higher discharge of spring and gadheras afler monsoons.
During the post-monsoon period their discharge veduces gradually with time and space, thus, gets
minimum in pre-monsoon period, In general, the cold-water springs are of gravitations) type, and are
not deep seated as in the case of hot/thermal springs. The springs have been developed for drinking
and irrigation water supplics. The groundwater budgeting {water resources) in the hilly terrain is not
possible due o slope more than 209, rugged topography andhydro geological discontinuity,

40
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ALLUWIUM:
Alluvium occurs along the river courses and in their flood plains. The alluvial deposits are generally
thinner than the hard rocks. These are unconsclidated deposits. Alluvium mainly consisis of sand,
gravel, silt and clay. At places, big boulders are buried within the alluvium. The alluvial thickness is
mare where the valleys are broad and ground slope is penille. The alluvinm is bath porous and
permeable and hence suitable for groundwater development In alluvial formation, groundwater occurs
in the valley fill deposits, terraces, river terraces and weathered rock cover and inmoraines and glacial
depasits. On the hill slope groundwater mostly occurs in the form of scepages, springs and gadheras
under gravity and favourable geological structures intercepting the topography.
The Bhahbar Formation is exposed in the southem part of the district. It is essenfially constituted of
allwvial deposits lying on the sloping plains in the Himalayan foothills, exposed immediately
south of the Siwaliks. Primarily it consists of unconsolidated sediments like sand.pravel, boulder and
clays, Groundwater in these aress occurs penerally under unconfined to confined conditions, The
aquifer is continuous and homogenous compared fo hilly terrain, In general, the waterlevels are deeper
in Bhabars, compared to the Tarai formations, funther south of the district: however, it is out of the
study area, Thus, overall in the district, there is no homogenous aquifer system having wide aerial
extent. In the hilly part groundwater occurs along the thrust plains, strike slip fault'normalfault plains,
tensile joints, synclinal folds, tensile fractures and at the contact of two different rock formations etc.,
The pre monsoon and post monsoon water levels in hond pumps, ranges from 5.48 to 32.28 m bl
and 4.63 to 31.06 m bgl respectively. The seasonal fluctuation range from 0.85 to 1,22 m, and is
mentioned m Table 5. The depth o water levels of two dug well for pre monsoon and post mensoon
ranges from 703 1o 11.43 m gl and from 6.83 to 10.96 m bal respectively. The seasonal fluctuation
ranges from 030 1o 0.47 m. The discharge of two explomatory well at Tenakpur and Chandni are 2683
and 3100 lpm respectively with drawdown 9.68 and 3.94 m. The aguifer characterisiics ic.
Tramsmissivity ranges from 7484 to 14140 m Z'day, hydraulic conductivity ranges from 3294 to 171 8
m/day and ficld permeability is 119.8 w0 175.2 m/ m 2iday. The groundwater is developed through
ube wells, hand pumps and dug wells. The groundwater resource estimationcould not be carried
oul as the arca is hilly (with slope >20%) and in major part aquifers are smell, iselated bodies).

GROUND WATER:-The district Pithoragarh is mainly occapied by Himalayan Mountain ranges.
Around 30% of the area is perennially covered under snow, There are number of natural springs which
can be ulilized fo cater the need for drinking and irrigation. There are numerous springs with sufficient
discharge; the water of these springs can be channclized for irrigation. During fon-inensoun period,
the dizcharge of springs gets reduced. To avgment the discharge and sustwinability of these springs,
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small surface walerreservoir can be developed at suitable locations on higher level, The reservoir can
be developed by constructing gully plugs, check dams, gabion structures ete. at suifable places, These
reservoirs will not only provide surface water availability but will also help in recharging the aguifers,
8.0 Rainfall of the district and climatic condition:- The elevation of the district rmges
from 500 m above sea level in the valleys to over 6400 min the snow bound Himalayas in the north
and north-west. The climate therefore, largely depends om altitudes and varies according to aspect and
elevation. Althongh tropical heat may be experenced in the southern valleys during the summer. the
winlers are severe. As most of the district is siuated on the southemn slopes of the Himalayas,
MONS00N currents penetrate through the deep valleys and rinfall is af the maximimn in the monsoon
season {June to September). particularly in the southern half of the district. The northemn half of the
district alse gets considerable rain during the winter season which lasts from mid-Navember 1o March,
The rainfall generally increases from the south towards the north and owing o the natire of the
terrain it is highly variable from place to place. Most of it cccurs during the monscon period, being
between 75 percent and 85 percont of the amtvualprecipitation in the south and between 50 per cent and
70 percent in the extreme north and north- east, In the manesoon season there are o few occasions
when there are spurts of heavy rains in the hills causing floods in the rivers, According the Town
Directory in the reference year 2000 the sciual rainfall was 1296 6mm.

Variations in temperature are considerable from place 1o place and depend upon elevation as well as
aspect. Junuary is the coldest month with a mean magimum lemperature of 100C, at heights of 2000
m. sbove sea level, the mean minimum temperanre bewing at the freezing point (000, Cold waves in
the wake of western disturbances often make winter conditions rigorous. With the onset of monsoon
towards the end of June, day temperatures fall by about 30C to $0C and with the withdrawal of it
towards the third or fourth week of September, day and might temperatures begin to decrease, January
being the coldest month. Depending upon the altitude topography and location, temperature variations
from place (o place are considerable, ranging between the maximum of 30.3°C and minimam (-)
| i

Humidity is highest during the monscon months and particularly so during the rainy months of July
and August, Skies are heavily clouded during the monsoon months, Owing to the nature of terrain,
local effects are pronounced and when the general winds are not oo strong 1o mask these effects, there
i5 & tendency for diumal reversal of winds which blow up the slopes during the day and down the
slopes at night,
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as ! : LAST FIVE YEAR RAINFALL, DISTRICT PITHORAGARH
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| TERsIL YEAR [ BN [FEE | AR | arm JUN ALIG SER O [ NOV | B¢ | TOTAL
E:
*| Pithoragarh L8R (a0 |we |65 A | @9 | ima | dee [en s 50 | 330 | BagAl
2| Gangolihat | 3 [T |13 |75 Je3 tsm e |00 | w50 | 12a0 (o0 |20 om0 e
slberinag | "EF |me [Hm0 0 e 15280 | 3000 |3%Ba0 | om0 |=06 | oW |0 e
i Didihat | e 3w | Bo [ [Tiw | msp | aeae TEEm o Poo | 500 950 | 153440
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2 (9) DETAILS OF THE MINING LEASES IN THE DISTRICT AS PER THE FOLLOWING
FORMAT; -
S | Nameof | Nameof | Address& | Mining lease | Arca of Periodof | Period of |
the the Lessee | comtactne. | Grant Order Mining mining lease mining
N | Mineral Lesser Mo, & date Lease (ha.) {Imitial) lease (1"
' 17
1 "19“"-!'“*3-"1—
~t- From Te |From | To
L 1 3 [ 5 b 7 8 [ ¢ | 10
L. | Scapstone | Sh.  Sushant [ S/ Sh. Devi | G0, Ares-d 715 | 16032005 | 20
& ' Parit Dutt  Pant, | 1744 VIL2004/ | Fia, years
5 1 Vill, 196-ftan1, Vill. Lohakot,
Lohakot, Dated Tesil Didihat,
Tehsil 05/10/2004 Drisirice
Dridibat, Duration 20 | Pithoragarh
District VEArs
| Pithoragarh | - .1
Date of Status (Working /Non- | Captive/Non- Obialn Location of the | Method of
cOmmenc Waorking Temp. Captive Environmen | Mining Lease Mining
ement of | Waorking for dispatch etc. t Clearance (Latitude & (Opencast/
Mining (YesM™o), if Longitade) Undergron
Operatio Yes Letier nd)
n No. with
date of
gramt of EC _
April W | Non-Captive | Yes, BEC _ Opencast
2008 | 00.791- 29°41' 40,11"
1{765N2015 B0° 1 2'50.63"
dated 03
Uctober 2015
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Soapstone | Sh. S0  Sh.| G.O. S48077- [ Area-1.73 Ha. | 11101200 T30 =
Bhupendra | Kishan Singh | 5-99-5(K0)95. | Vil 0 years
Singh Mahra | Mahra, Vill, | Dated Chaupata, |
| Cinerna Line, | 11/01/2000 Tehsl
. Dustrict Durstion 20 | Didihat,
 Pithoragarh | years Dhistrict
_ Pithoragarh
Dateof | States (Working Non- Captive/Non- | Obiain Location of the | Method of
Commene Working /Temp. Captive | Environmen | Mining Lease Mining
ement of | Working for dispatch etc. t Clearance (Latitude & {Opencast/
Mining {Yes/No), if Longitude) Undergrou
Operatio Yes Letter nd)
n - Mo with
date of
grant of EC _
April MW Non-Captive | EC process Opencast
204k o update of R
(Juantity
L] | £
S | Nameofthe = Nameof | Address & | Mining lease | Areaof | Period of mining | Period of
N Mineral the cantactne. | Gramt Order |  Mining lease (Initial) | mining lease
Lesses Lessee No. & date | Lease (ha.) {1 /2w
- cenFemewal)
From To | From ! Tao
1 2 3 4 5 + 6 7 H 9 10
3. | Soapstone Sh. Basant | 800 Late Sh. | G.O. 396077~ | Area3.71 | 260082000 1 30 : ==
Singh Lal Singh | 5-2000-449/8%, | Ha, Moirs
Samani Samant, Dratind Vill Lohako
Devalthal, R 200 i il
: Tihsal | Duration 20 | Chaupata
| Didihat, years {Devalthal),
Distrc Tehsil
Pithormgarh Dridibat, |
Lrstrict
Pit hnrasm—h
4. | Soapstone | Sh, Lalit Village G.O. Area- 141 | O8/122004 | 20
Pl han Chitai, FPast | 44VIL13- Ha. Village WEars
Petsal Chitai, fi2004, Dated Raizagnr, -
Tehsil  and | 15072004 Tehsil !
District Duration 20 | Didihat,
Almioei g Dhistrict
Date of Siatus Captive/Non- Obitain Location of the | Method of
commencement | (Working Captive Enviranment Mining Lease | Mining
of Mining MNaon- Clearance {Latitude & {Opencast/
Operation Working | {(¥Ves/No), if Yes Longitude) Undergrou |
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/Temp. Letter No. with nd)
- Warking for | date of grant of
== dispatch etc, EC
. 11 12 13 14 15 T3
| | April 2008 W | Non-Captive EC on Peocess | 29° 41" 36.69" Opencast
- B | 2'53,90"
| April 2008 MW Non-Captive EC on Peocess | 299 437 46,527 Opencast |
HO® 03724 80"
= =t
S | Nameofthe | Nameof | Address Mining lease | Areaof | Peried of mining | Period of ]
- Mineral | the Lessee | & contact | Grant Order | Mining lease (Initial) mining
| N no. No. & date Lease lease (17
5 Lessee (ha.) (e
i | | --renewal)
. _ From | To | From | Ta
1 2 3 4 5 [ 7 B 9 10
5. | Soapstone sh.  Harish | Village and | G.O. 503077 | Area-8.30 | 177102000 20
& | Chandra Post 5-2000-5(431) | ma, yeurs
- Joshi Bhatkativa, | /94, Dated | 1.
District 17/ 1072000 Pukhroda,
Pithoragarh | Duration 20 | Tehsi
indid Didihat,
District
I Pithoragarh
6. | Soapstone M7s Village 6.0, Area-6.47 | 871072001 | 20
| Bhagwati Silkot, 2241wl 152- | Ha. VE4TS
- Mingrals Tehsil [E2001.  Dated | Vil Silkot,
Gangolibat, | 18/10/2007 Tehal
District Duration oy | Dk,
Pithoragarh | yoyp District
||  Dateof | Status Captive/ Obtain Location of the Method of |
| commenceme | (Working /Non- | Non-Captive | Enviroament Mining Lease ~ Mining
nt of Mining Working Clesrance (Latitude & (Opencast/Und
s Operation {MTemp. (Yes/Na), il Lengitude) erground)
Working for Yes Letter No.
= dispateh eic. with date of
grast of EC
11 12 L G L5 16
e April 2008 NW Non-Captive | EC on Peocess | 294120 17"N Opeticast
> 81348 T6"E
~| | Aprl 2008 NW Non-Captive | EC on Peocess | 29547 0] 08" Opencast
. 79 5651 73"

24
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| Name of the

Name of the |

_ Address & Mining Areaof | Period of mining | Period of
N Mineral Lessee contact no., lease Mining lease (Initial) mining
Lessee Grant Lesse lease (1%
Order ﬂll.]' 2
No. & _.,.mewi[}
I . : date From To | From | Te
1 2 | 3 | 4 5 3 7 " % |10
' 7. | Soapstone Sh. Harendra | S/0 sh. | G.0, Area-d 445 | 31032009 | 070 ]
Simgh Narayan Singh | 322/fir/15- | Ha,
Mebra, WVill i 2004, | Vil
amd Post | Dated Boraagar, .
Jedapani, 2410972004 | Tehsil
District Dutatiog | Didibss,
Pithoragarh 20} venrs Dhstrict
' { Pithoragarh
' 8. | Sompstone | Bherai Mines | Prop. Sh. | G.0. Area4.128 | 25.09.200 | 2027 L
Bhagwan IBOOVIEL- | Hae  WVilL | 7
Mining Lease | Singh Rawal | 077212- Sanarkhola
Transfer S/ 5h. Dhan | fia004, Gaud, |
Manoj Danga | Singh Rawal, | Dated | Tehsil
(Partnership) | Village Sainj, | 07/09/2007 | Gangolibat
Patti Duration Dristrict
Baidibgarh, 20 years Pithoragarh
Tehsil and
Drisirict | G,
Bageshmwar 2234vN-
1212-firog,
Diated
0006 2008
Duration
r 1 | 2“3""-:*“3‘“_ I == =
[ Date of Status | Captive/Non- Obtain Location of Method of
COMmmencement (Working Captive Environment | the Mining Mining
of Mining Non- Clearance Lease {OpencastUnder
Orperation Working (Yes™No), if | (Latitude & ground)
Temp. ¥eos Letter Longitude)
Working for No. with date
dispateh eic. of graut of EC | e
11 12 ' 13 14 15 16
April 2009 NW Non-Captive | EC on Process | 29° 43'31.58" | Opencast
R° 03'45.53"
April 2008 NW Non-Captive | Yos, ECno. 760. | 200 458" 101" Opencast
1{73902015 08 56'06.6™
dated 20
Sepiember
e 2015
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| S | Nameof | Nameof | Addres & contact Mining | Areaof | Periodof | Period of
Mineral Order No. | Lease (Initial) % find
& date (ha.) ' i
% ... rEnewal)
From | To | Frem | Tg¢
I z 3 : 4 5 6 7 8 9 10
9. | Soapsto |Sh.  Triok (S0 Sh. Narayan | G.O. Area- 22.09 | 2029
ne Singh Manral | Singh Manral, 1293V1-1- | 4040 Ha, | '
Vill. Jawahar Jyvoti (R T G Vil NG
(Darmuwadhanga), | fi2004, Bhanyadi, |
Kathgodam, Dated Tehsil
Haldwani,  District | (2082009 Gangolila
Naimital Dwration 20 | t. District
YOS Fiﬂlﬂl’lgﬂl
_ ) h
10. | Soapsto | Sh. Devendra | S/0 Sh. Hani Krishoa | G.O, Area- 09.08 | 2027
ne Kumar Numwal, house no. 892VI1-1- 4.582 Ha. |
Nainwal 5605, Malla | 07/203- Village 2007
F Gorakhpur, fu2001, Malli
Haldwami,  District | Daged Sangari,
Mimi Nainita) 1505/ 2007 Tehail
Parnership | Transfer Lease Pithoragar
firm M'S | (S3h. Sushant Pant, | Tramsfer h
K.8 50 5h, Devi Dun| G.O,
Soapsions Pant, Chhowa | 426/VI1-1-
Mings, Mukhii, Rautela | 10M203-
| Gora Padaw, | Colony, Tehsil | fi2001,
| Barzily road, | Haldwani, Dastrict | Daged
Haldwani Nainital And | 25022010

| Nainital Sh.Mujib, S0 8h, | L
g ' Nasir Ahmed Warsi, | Duration 20
i Railway Bazar, | yean
N Tehsil  Haldwani,

| _ District Nainital )

B Date of Status Captive/Non- Obtain Location of =~ Method of Mining
= commencement {Warking Captive Environment | the Mining (Opencast/Undergr
] of Miniag MNon- Clearance Lease ound)

| Operation Working (Yes/No), if | (Latitude &

- Memp. Yes Letter | Longitude)
% Waorking for No. with date
| dispateh ete. of gramt of EC
11 2. 13 14 15 16
T Chctober 2000 W Non-Captive | Yes, BC no02- | 29°45 26 21" Opencast i

| DEIAA/ZO17- | 79° 55-39,35"

| 18, dated 28

55 Feb 2018
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| June 2008 ] NW | Non-Captive | No. | | Opencast =1
S | Nameofthe | Nameof | Addres & Mining | Areaof | Period of mining | Period of
N Mineral the CONtact no, lease Mining lease (Initial) mining
Lessep Lesses Grant Lease (ha.) lease (1™
Order [l
No. & -« renewal)
) daie From | To |From| To |
1| - 3 3 ) - I T A B ¢ [ 10 |
11. | Soapstone Sh. 540 Sh PC. | GO Area-4.303 Ha, | U5 10,200 | 2027 o
Pradecp | Joshi, IBIVIL- 7
Chamndrs Vill, 7199 | Village
Joshi Chimsyanaula, | V2001, | Joshigaon
G.LC. Road, | Dated (Crautal haura),
' District 24/09/2007 | Tehsil
' Pithoragarh | Duration | Gangolihas,
20 years Dhstrict
' Pithoragarh
12, | Soapstone Sh. S/0 Sh | GO, Area-4.89 Ha, | 13.04.201 | 2030 fi
Mohan IziK ishan TISVILL- | Village Hanli, |
Chandra | Sharma, 10168 | Tehsil Didihat,
Sharma Vill.  Baste, | 2001, District
Tehsil and | Dated Pithoragarh
[vistrict 31032010
Pithoragarh Druration .
| i 20 years |
Dateof | Status (Working | Captive/Non Obtain Lacation of the | Method
commenceme | Non-W, -Captive Environment Mining Lease | of Mining
nt of Mining | /Temp. Working Clearance (Latitude & | (Opencast
Operation for dispaich ete. {(Yes/No), if Yes Longitude) /Undergr
Letter No, with ound)
date of grant of
: EC
i i2 13 14 15 16 |
~ April 2008 W Non-Captive | Yes, EC no#05- 29° 4% 2336 | Opencast
L(T80W2015 dated 04 | Too 56'38.79"
_ Taiunry 20015 s
may 2008 mw Non-Captive EC on Process 294U 03N | Opencast
[ B0°12°29.72°E
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5 | Nameof | Nameof | Address & Mining Areaof | Period of mining Period of
N the the Lessee | contactne. | lease Grant Mining lease (Indtial) mining lease
Mineral Lessee Order No. Lease (1% [Ind
& date (ha.) : ... renewal)
: = ~ From To | From | To
] 2 3 | 4 5 6 | 7 [ 9 T
| 13. | Soapstone | Sh.  Indra | Vil G.0, Arca<4.492 | 01.092011 | 2032
Singh Karki | Pipaltad, 1426VILE- | Ha,
and Partner | Tehsil 131y Village
Erdihat, 2009, Dated | Thanda,
District 1608/ 2011 Tehsil
Pithorngarh | Duration 20 Berinag,
VISHTS Destruct
- i Pithoragarh | - !
.| 14. | Soapstone | 5h. S0 Sh. | G.O. Ares-4.346 | 14062011 | 203] |
| Bhupenidra | Kishan Singh | 1105/VIM- | Ha, Village
Singh Mahra, Vill. | 11/214- Myauli,
Malira Cinema Line, | 2004 Tehsil
Diistrict | Dated Dridihat,
Pithoragarh | 27/05/2011 | District
Duration 20 | Pithoragarh
years i
' Date of Status Captive/Non- Obtain | Lecation of Method of
commence | (Working /Non- Captive Eavironment the Mining Mining
ment of Working Clearance Lease (Opencast/Under
Mining Memp. (Yes/No), if Yes | (Latitude & ground)
Operation |  Working for Letter No. with | Longitude)
dispatch ete. date of grant of
] EC
i 11 12 i3 14 15 ‘ i6
September W Non-Captive | Yes, EC 00,751~ 29%45' 357" | Opencast
2011 HT2402015 dmed | 8O 06'36.7"
- | 20 Sexember 2015 |
June 2011 W | Non-Captive | Yes. EC no.796- 19° 41' 1R.41" | Opencast
a7 W2oLs 80* 11'15.13"
dated 03 October
A 2015

2K
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~| S | Nameof | Nameof | Address & Mining lease | Area of Period of mining | Period of
N the the | contactno. | Gramt Order Miming Lease lease (Initial) mining lease
Mineral | Lessee | Lessee | No. & date (ha.) (1% f2md
_ o Femewil)
S From To | From | To
NE 2 3 4 5 =k 7 8 9 10
_| 18- | Soapstone | Sarv Sh. [Prop. Saw | 6.0, 3605 | Areadd acres ( 1212200 | 2031
D.D, Sawarzj willfol 1 59. le. 153 Ha. |
Associaie | Sahani, L2001 Dated | Vil Lohakot,
Cihantakarmn 12122001 Tebsil  Didihat,
. Dristrict Dheration 20 | District
o Pithoragarh | years Pithoragarh
| 16. | Soapstone | Sarv Sh | 800 %h | GO Ares-4.15Ha | 29.02.200 | 2074
- Sikhar Pitambar 2004000222 | Village 4
Minerals | Joshi, Will. V2001 Dasted | Sanarkhois,
Sh. Bhardwari, | gomn22004 Tehsil
S Mohan | Post Amended G.0. | Gangolihat,
Chandra | GaulaChaur no. 3293 Ar | Distric
& Joshi, a, Dhsinct Fithmg_ arf
- Pithoragarh tﬁmﬂiﬁﬁﬂl,
_ 2871272004
Duration 20
Date of | Status Captive/ Orbtain Location of the Method of
commence | (Working Non-Captive Envirenment Mining Lease Mining
ment of | /Non-Working Clearance {Latitnde & {Dpencast’
Mining (Temp. (Yes/No), if Yes Longitude) Underground)
Operation Woerking for Letter No. with
dispatch etc. daie of grant of
EC
Y 1 12 13 8 14 15 16
April 2008 | April Non-Captive Mo, 29941'31.7 Openeast
~| _ : 80° 12°40.3"
April 2008 | w Non-Captive | Yes. EC no J66- - 29F 457 37 18" Opencast
{ (73002015 dated- T 56'45.96"
.y 20 September 201 5

29
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5 Name of Nameof | Address | Mining lease | Areaof Period of mining Perind of
N | the Mineral | the Lessee | & contact Grant Mining | lease (Initial) mining lease
no. Lessee | ﬂmerm.&_\l Lease (1 /2
date (ha.) wesalENEWAD)
_ From To From To
[ 2 ] 4 5 [ 7 8 | 9 10
17. | Soapstone | Sh, %0 Sh| GO Area- 0501973 | 04021 | 250001 | 240072 |
Pitambar Bhavani 1RIME-12- | 12294 Ha 9493 e 013
Pandey Dhatt M 7TL, | Village then
Pandcy, Dated Toli, 31/03/
Will. 0502/ 1973 Dvistrict 2030
Hudeti, Pithoragarh |"Remewal G.0. 36/15-12-04-5(419) /92,
= ey A Dated 01/02/1994
,: District Para-1 of the above G.O. amended via
| Pithoragath G.O. 714/ V0foli03-315-fi /03, Dated
D1 F2003,  senfence  “dated 25
September, 1993 for ten years duration™
0 be read as “dated 25 September, 9493
For twenty years duration™
| B o o DumuEn 20 yeurs
| 18. | Soapst MS Maa|S0O Lae| GO Area- 1501201 | 2031
f o Bhagwati Sh. 2hdaNII-1- 4.203 Ha. 1
f Minerals, | Ravindra | 10v94-fi Village
: Prop.  Sh | Sahani, | (T.C.02004 | Badmoli,
. Mianao) Will. Diated Tehsil
i Saleni Punethy T6M122010 Dadihat,
! Bhawan, Duration 20 | District
Ghantakara | years Pithoragarh
| . Dhstrict
_ Pithoragarh =
Date of Status Captive/ Obtsin Location of the Method of
COmmence {(Working Mon-Captive Environment Mining Lease Mining
ment of | Non-Working Clearance (Yes/Nao), (Latitude & {Opencast/
Mining Temp. if Yes Letter No. Longitwde) Underground)
Operation | Working for | with date of grant of
dispateh efe. EC i
11 12 — 13 14 15 16
1 April 2008 NW - Non-Captive EC on Peocess 20% 49 42 04" Opencast
_: ’ K0P T2'6,9"
' Janary 2011 W Non-Captive | Yes, EC no.807- 297 43' 09, 42" Opencast
L{TRIVI01 5 dated 04 B0° 1 1'53.44°
- Jamuary, 2015 .
' Sr.| Nameof | Nameof the | Address | Mining | Areaof | Period of mining |  Period of
No | the Mineral Lessee & lease Grant | Minimg lease (Initial) mining lease
s contact | Order No. Lease (1% f1ma |
- na. & date (ha.) worenewal) |
| Lessee From | To | From | To |
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1 2 3 4 6 | 8 10
19. | Soapstonc [ Sh.  Manik | Vill, G.0. Area- 1209201 | 2031
Chandra Khadkod, | 821/ VTI-]- 1575 Ha ||
Pandey Tehsil A191-fir Village
and | 2001, Dated | Choupata,
District | 030022011 | Tehsil and
Pithoraga | Durstion 20 | Distrig
h years Pithoragar
h
20. | Soapstone Sh.  Thakur | Vill. G.0O, Ares- 3012201 | 203
Singh Dasila Wagikhet | 1383/VII-I]- 4321 Ha, ||
| o Post | 19-12001 | Village
Devindi | Dated Wasikhet,
Gangolih | 120082011 | Post
at, Duwration 20 | Devradi
District | yeary Gangoliha
Fithoraga t, District
th | Pithoragar ,
b | |
Date of Status Captive/Non- | Obtain Environment | Location of | Method |
commencem | {Working Captive Clearance (Yes/No), if the Mining | of Mining
ent of {Non- Yes Letter No. with date - Lease (Opencast
Mining Waorking of grant of EC (Latitude & {/Undergr
Operation MTemp, Longitude) sund)
Working for
dispatch ete,
11 12 13 14 2 15 5 |
January 2012 W Non-Captive Yes, EC no RZ2-1(7RS)V2015 | 290 41" 24 532" Upenm"t_
dated 24 January, 2016 BO® 13'22.74"
April 2012 N Non-Captive Wes, EC oo 804- 178902015 | 290 45 77 297 Opencast
dated (4 January, 2016 79" 54'56.21"
S | Nameof the | Name of the | Address & Mining lease | Areaof | Period of mining | Period of
N | Mineral Lessew contact no. Graat Mining lease (Initial) mining
Lessee Order No. & | Lease (ha.) lease (1™
date f2nd
| enFENEW
. al)
From To Fr | To
_ g LAl ]
1 2 3 4 5 [ 7 [] 9 | 10
I1. | Soapstone | Sh. Daan | 50 Sh. | G.O. RERWVII- | Area4.855 | 220871 | 20
Singh or | Trilok Singh, | 142014202- | Ha. Village | 4 years
Chandra Singh | Vill. Reetha, V2009 Dated | Reetha,
Tehsil 270512014 Tehsil
Berinag. Duration 20 | Bering,
Diistract VEITR District

3l
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j | | }
— . — —

- ithorag: Pithoragarh |
_| 22. | Scapstonc Sh. Harcndm | S/0 Sh | GO. no, | Ares- 21082 | 20
; Singh Mehra | Narayan T62VTI- 19250 Ha. | 015 years
Singh Mchra | 12015/14- Villages
Vill. and Post | fi2004 Dated | Mangarh
Jadapani, 05062015 | Haat
Tehsil Executed by | Bhandar,
Ciangolihar, | GO, no. | Pocpali,
[hstrict | 142VTT- Rawal Gaon
Pithoragarh | 1/2015/14- of  Tehsil
12004 Dated | Berinag,
05062015 | District
Regisirtion | Pithoragarh
iate
21082015
Duration 20
yeurs
Date of Statws (Working | Captive/N CObtain Location of Method of
Ccommence MNon-Working on- Environment the Mining Mining
ment of Temp. Working | Captive | Clearanece (Yes/No), Lease (Opencast/
Mining for dispatch etc. if Yes Letter No. (Latitude & | Underground)
Operation with date of grant of | Longitade)
EC
11 12 13 14 15 16
October w MNon- Yes, EC no, BBR- 2009 45° 16.15" Opencast
2014 Captive | 1(314)2016 80P 61012, 13"
_ | dated 01 March, 2016
Apnl 2016 W Naon- Yes, EC no 891- 9 41'05.59" | Opencasi
Caplive | 1(584)2014 BO" 07'25.21"
| dated 01 March, 2016
S Name of | Name of the | Address & Mining Area of Period of Period of
N | the Mineral Lessee contact no. lease Mining mining lease mining lease
Lessee Grant | Lease (ha.) (Tnitial) (1" [2ud
Order No. renewal)
& date
From To From To
1 2 .3 4 5 b 7 8 2 [
23. | Soapstone | Sh.  Mahipal | S/0 Late Sh | GO, o | Arend 20 | 0600553 20
Singh Dangi | Darwan 1326/V11- Ha. Village | 016 years
Singh Dangi | 1201535~ | Beldangar
WVill. fuzo04, (Rataagar),
Puranathal, Drated District
Tehsil 16409/2015 | Pithoragarh
; Berinag, Executed by
Disirict GO, no
Pithoragarh | SOZ/V1}-
L2011 5/35-
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ft2004
ated
: 200052016
Duration 20
e = years
4. | Soapstone  [Sh.  Ganesh | S0 Sho | GO, 1o | Arend 87 | 130792 | 50 N
Chandra Bhatt | Lakshmidan 1602V Ha, 0i6 years
Bhat V201469 | Village
Mahadey fizo1z, Bargeri,
Bhatt Drated Tehsil
| Colony, SHIN2015 | Gangolilat,
Mawabi Executed by | District
Road, G.O. me. | Pithoragarh
Haldwani, E134/% -
Dristrict 1201 4/845-
Mainital fv2o52 |
Dated
| 3072016
Duration 20
| years
Date of Status Captive/ Obtain Location of the Method of
COmmencem {'Wurladng Non-Capiive Environment Mining Lease Mining
ent of Non-Werking Clearance (Lattinde & {Opencast/Un
Mining [Temp, (YesNoj, if Yes Longitude) derground)
Oiperation Working for Letter No. with
dispatch ete. date of grant of
EC _
11 12 13 14 15 14
 May 2016 W Non-Captive | Yes, EC no.833- 29 43" 44 8" | Opencast
LT97W2016 80P 02'53. 7
dated 11 F
2006
August 2016 | w Non-Capiive | Yes, EC no.893- 29% 44' 23 94" Opencast
- HBI7W2016 T 495701
dated 01 March,
L : | 2016 i 3]
| 8 | Nameof | Name | Address Mining lease Grant | Areaofl | Period of mining | Period of
N the of the | & contact | Order No, & date Mining lease (Initial) miining
Mineral | Lessee nao. Lease lease (1%
Lessee (ha.) i
--olEREwal) |
From To | From Tﬁ_
1 3 4 == " DI s 8 INEDE
15 | Soapstone | Mis Dhmaura, |G.O. no. 1442VII- | Area-1.74 | 170092018 [ 3= |
Sahani | mear U201 5/44-fVr2010, Ha, Village March,
anid Radhika | Dated 14/10/2015 Toli  of 2020
Company | Public Executed by GO. no. | Tehsil

33
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School, 1735/VILI 201 8/44-4V | Dharchula, I I
Awcholi, | 2016 Dited | District |
Dastrict 1709/ 201K Fithoragarh
Pithoragarh | Duration- 60l 31"
— | March 3020 {
16 | Soapstone | M/s 6/865 Industrial Development | Aren- 102018 | 50
. CMD Blutiva « Section I, GO\, no, 11.827 Hao VECars
Mines Huilding, | 1690/VII- Village
and Badripura, | I20183850apsione/16, | Sanarkhola
Minerals | Haldwani, | Duted 09/10/201% of Tehsil
Drigerict Duration- 50 wears Gangolihat, |
Muinital District ’ '
Pithoragarh |
Date of Status Captive/Non- Obtain Location of | Method of
COmMmMEncEme (Working Captive Environment the Mining Mining
nt of Mining | /Nen-Working Clearance (Yes/No), Lease (Opencast/
rperation (Memp. if Yes Letter No. (Latitude & | Undergrou
Waorking for with date of grant of | Longitude) nd)
I dispaich etc. EC
g 1 12 13 Bk 15 16
April 2008 W Non-Captive | Yes, EC na. 29°4924.12° | Opencast |
ECO8/DEIAA- 80P 2227 90"
EC2017-18
dated 2% February,
.. 018 ) -
Mine under EC Process HntWirriLirlg Non-Captive | No, awailed 20°% 45" 16.90" Opencast
| 790 558,91 "

S | Nameof | Nameof | Address& | Mining lease | Ares of | Period of mining |  Period of |
N the the Lessee | contact mo. | Grant Order | Mining lease (Initial) mining lease |
Mineral Lessee No. & date Lease (1% j2nd

{ha.) : -.-renewal)
= ) o From To  Frem | To |
I z L 4 5 6 7 [ 9 10

| 27. | Soapstong | Sh.  Thakur | S0 Sh. Sher | Industrial Aren- 25
Singh Dasila | Singh Dasila, | Development, | 2295 Ho | | vears .
Vill. Bagikhet, | Section I, | awt of | 06/032019
Post Dewradi | G.O. ne, | 3,258 Ha
| Pant. 12520V Area lving i
[ | Distriet 2018119k, | in Villages
Pithoragarh Dated Daoa  amd
i ol
03072018 b dﬂl
Executed by | Oanai
G.0. no. mﬁ |
S5T/VII e _ ) |
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(10) DETAILS OF SOAPSTO

2018/19% /10, | |
Drated
0032019 |
| Duration- 25 | ‘
years | [ |
Date of Status Captive/ Obtain Lacation of Method of
commencemen | (Working Non- Envirenmen( the Mining Mining
t of Mining Non- Captive Clearamce Leage (Opencast
Operation Working (YesMNo), if (Latitude & Underground)
ITemp, YesLetter No. | Longitude)
Working for with
dispatch ete, date of grant
. afEC
11 | 12 13 4 15 16
Mite under Deed Process Not Non- Yes, EC no, 29°45'27.57" | Opencast
Waorking Captive SIDEIAA/2017-18 | Tgo bl e
datcd 28 February,
2018

NE ROYALTY OR REVENUE RECEIVED IN LAST THREE

YEARS:-
| SR. NO. YEAR Royalty (IN RS.)
1 2019-20 93,1%,207.00
TR 202021 1,90,60,231.00 ]
i 3 2021-22 1,22,97.412.00

(11) DETAILS OF PRODUCTION OF

MINOR MINERAL (SOAPSTONE) IN LAST THREF

YEARS:-
[SR.NO, YEAR MINERAL (IN MT.)
Tentative Figure
| 6 2019-20 26623 .44
2. 2020-21 54457.80
a. 2021-22 35135 46
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{12) MINERAL MAF OF THE DISTRICT;

(MINERAL MAPF OF THE DISTRICT)

60

(13) LIST OF LETTER OF INTENT (LOI) HOLDERS AND NEW APPLIED AREAS IN THE
DISTRICT ALONG WITH I'TS VALIDITY AS PER THE FOLLOWING FORMAT:-

"I!S Numeof | Name of | Address & Letterof | Areaof | Validity Use Lacation of
SER the the Contact No, Imtent Mining | ofLOI | (Captive/ | the Mining
. Minmeral | j.cee | Of Letter of Grand besne ln Non- Lo

: Intent Order No. Captive) =
= Hold & Date e {(Latitude &
- i : allotted Longitude)

1 2 3 4 5 6 7 H 9

~|1 | Soapstonc | M's Shivaji Colony, | G.O. Area Duration Non- VilL Silkot Ty
i SRB [Lunm Rm:l, 1081/VTI- 4571 Ha. | 25 years Captive | laupreti, Patti

: Mines, H_ﬂl'i“ﬂlp 1203-fi@ Chagdmanyn,
: Aahirwag | Disnet 2009, Dated Tehsil Berinag
= Hhawia. Nuinital 29/07/20186, Dt

| Parner- 5/0 23 years j )

36
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~Partmer- | Sh. Pithoragarh
\-’:ﬂhmm}- Varshanaya
A Vardanm
- Shivaji Colony,
Ragtipur Road
Haldwani
Soapstone | Mis Goicha Garden, | G.O. Area Duration Non- Village
Associate | Agra Road, 1TE2VIT- 4.511 Ha. | 25 years Captive Bhanyadi,
Soapstone | Jaipur 12016403 Tehsil
Distributin @11, Dated Gangoliha
2 27122016, I Ganai-Gangol)
Company 2% vears District
Pvi. Lid, Pithoragarh
297 45
22.67"N
79 55"
o= : | 15.52"E
| Soapstone | Smt. W/O Late Sh. | G.O. Area Duration |  Nen- | Village
| Kamla | KedarSingh | 1350VIL  |4788Ha. |2Syears | Captive | Chaupata,
Bora, Boma, Village | 123- Tehsil Didihat,
Sikdani, Soapstone20 District
Cadaak, Tehsil | 16,  Dated Pitheragarh
and Diistrict 2011242014, 29° 41"
Pithoragarh 25 years 28.7T0"N
- 80° 13 L31"E
Soapstone | M/S K5, | Gom Padaw, G.O. Area Duration | Non- Village
Minerals | Bareily Road, | 1078WV- 11.160 50 years Captive | Bhardwari, Gol
l Haldwami, L2015 Ha. Pokhari, Tehsal
[Hstrac fnT7fiaoin, Giangolihat,
30742015 Pithoragarh
G,
V303N
V1771
F2010, Dated
DT 2016,
20 years :
Soapstone | Sh.Manoj | S0 Sh, Girnsh | G.O). Area 21 years Non- Village
Kumar Chandra Joshi | 1519'VII- 4.463 Ha. Caplive Bhingarhi,
Joshi Yillage 1/2015/96- Tehumil
Bhingarhi, fig2000, Gangolikut
Tehsil Dated District
Gangolihat, 301002015, Pithomgark
Distraes 20 yeans 290 45" 138" N
' Pithoragarh. T9° 57" 31.4"E,
Present residen:
of Tehsil Road,
Dhstrict ~

37
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Soapstone

3/0 Late Sh,,

289

Mis LI, 0L Area 50 years MNon- Village Bajera,
mincrals | Nandan Singh | 224811 17.967 Captive | Tehssl
Prop. Drafuoe, B-54 | 120 B3V | Ha Miunsaari,
Rajen Judge Farm, 18,  Dated District
Singh Chibie 121042018 Pt}
Dafauti Mulkchani, Durstion 50 29058
Haldwani, | vears 44.81"N
District 807 13
MNamital 51 H5"F
1. | Soapstone | B & ] KamblwaCaja | GO, Ares 25 vears ~ Non- Tok Ganv of
Soapstone | Mehta (Bora 2020/VT11- 4.774 Ha. Captive | Village Raya,
‘ Mines Colony) L2018/1{E¥1 : Tehsil
Haldwani, ‘B, Dated Munsiari,
Digtriet 07122018 Distriey
NMainital Duration 25 Pithoragarh
VEAFS 29° 56" 123N
E B0® 13" 42.2"E
| B | Soapstone | Maa | Kambuwa Gaja | G.O. Area 25 years Non- | Tok GolGanv
Durga Mehta (Bora 2021VII- 4.930 Ha, Captive | of Village
Drzwi Colony) L2015 181 Raya, Tehsil
Soapstone | Haldwani, 1, Drated Mumsiari,
Mincs District 101272018 Dhistrict
Mainital | Duration 25 Pithoragarh
years 9% 56" 056" N
B® 13'35.3"E
Y | Seapstone Mr.Raghu | Anchali, Mine Under | Areq 7.4% 30 vears Non- Village
datt joshi Pithoragarh. Process 1o | Ha, ' Captive ol fehsil
| Lo dharchula,
dustl. pithoragar
h
10 | Soapstone | Mr_Harish Anchaoli, Mine Under | Ares 6,30 50 years Non- Village
joshi Pithoragarh Process  fo | Ha, Captive | toli.tehsil
Lo dharchula,
- distt. pithorngar
h
|1 | Scapsione | Mr. Pithoragarh, Mine Area S0 yiars Mon- Village
khushal Applicd Jun | 23.345% Captive | toli.whsil
singh 2009 Ha. dharchula.
pipaliva Inspection distt pithoragar
under process b
1Z | Soapstone | Vishnu | Haldwani. Mine under | Ares 25 years Non- Villege
minerals | Nainital EC 4.860 Ha. Captive | bhanyadi
Pr. &mm!iﬂg in chigm
Aot at,
Guursh s S
Manral Pithoragarh
290 45
27.23"N

3
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(14) TOTAL MINERAL RESERVE AVAILABLE IN THE DISTRICT;

| SN Total Lots | Tentative Quantity (Minable)
I 1. 13 Running Lots 1.98,821.00 Tonnes
| 2 11 Closed Lots 90,428 .00 Tonnes
3- | Applied Area Processing 200,000 00 Tonnes
Files
4- | Tentative other Possibility of Minerals Available in Tehsils
i Dharchula 30,000.00 Tonnes
Didihat 60004000 Tonnes
Berinag 70,000.00 Toanes
Gangoligat 90,000.00 Tonnes
Munsiyari 70,000.00 Toanes ]
Grant Total 9 %,09,249.00 Tonnes

:' Tyt
™ . S S5 M.I9'E
" 13 | Soapstone | Mr. Pithoragark | Mine  under | Area 25 years M- Village banoli
= Chamu Processmg | 4.803 Ha. Captive | Lohsil beninag,
il singh Deed District
= i B gt | Pithoragarh
o= 14 | Scapstone | Taval Vill- Bamdoli, | Mine uwmder | Area 5 vears Mon- Village
minerals | Pithoragarh Processing 13.133 Ha Captive bamdoli Tehsil
= Demarcation. ‘ didihat, District
2 | Pithoragarh
I' 297 42" 56.5"N
~ _ 80° 11°20.4"E
-~ | 15 | Soapstone | Mrs. Sinema Line, | Mine Aren 45 years Mon- Village Myali
_ I Nina Pithoragarh. | Applicd Jun | 4.798 Ha Canfive Tehsil didihat,
3 | Mahra 2019 i Dastrict
- Inspeciion Pithoragarh
1S under process |
B 16, | Scapstone | Mis Man | Village- Letter of Arca 23 years Non- | Village-
-~ Bhagwati | Mekhanauli, | Intent No, 4.9%4 Ha Cantive = Dakhanauli,
) | Post Office- | 1895/ VII-A- r Past Office-
. f Bungachhina, | 1/202]- Bungachhina,
Tehsil- DH{45)y2021, Tehsil-
Peswalthal, Dated 07-01- Deswwalthal,
= Dristrict- 2022 District-
= _ | Pithoragarth | ! 2 | Pithoragarh
|7, | Soapstone | Shri Rio Mhadev | LI | Area 25 years Non- Village- Batgen,
Pushkar | BhatColony | Application | 2649 Ha Captive | 1ehsil- Ganai
Singh Wavabi Road | wmler process ap Gangoli,
Bhaat /o | Haldwani, Disirici-
» Ganegh Dristrict- Pithoragark
Chandm Maimtal
B Bhaat | < e _
I8 | Soapstone | Shri Village & Post [Lease  bee Area | 25 years Non- | Village- Ushel
3 (Harish | Bhadkatiya,  [Transfered 1o 4.698 Ha Captive | Lehsil- Didihat
= | Chandra | Tehisl & hri Hiuris] : ; District-
Jughi hginct- ,E.’handr:a fosh Pithoregarh
+1 Pilhoragart  yide letter No:
- DSV A-
- ,' W20l 192
| o Foha 2021 |
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15, QUALITY /GRADE OF MINERAL AVAILABLE IN THE DISTRICT:-

Fithgoragarh Soapstone: The deposits of soapsiome in the district are Grade B (It is known s
thesecond quality material. The color is pule-greenish 1o white. The whiteness is in the mage from 83
to 90 %.) & Grade C (It is known 2s the third quality material. The color is light greenish-grey,
Whiteness izin the range from 75 to 85 %.)

I6. USE OF MINERAL:-

Soapstone: Soapsione/Tale in pulverised form is mostly used as afiller in paper, tewtile, rubber,
insecticides and fertilizer industries. Pure wle after caleiming, called "Lava', is used in the manufieturs
oflow-loss ceramic materials essential for radio, radar, tefevision. ete. In routing products, suchas, tar,
paper, asphalt shingles and roll roofing, talc acts as a fire retardant and increases weather resistance.
Body and face powders (mleum powder) are prepared from the finest quality tale after adding
deodorant and perfumes, Massive sieatite when cul into panels is wsed for switchboards snd
scidproofiabletops in laboratory, kwmdry and kitchen sinks, in tubs and tanks as well as for Jining
alkalitinks in Paper Indusuy. Due o0 s high melting point (1630°C), soapstone can be used
inrefractories and fire places. It i also quite useful in sculpturing,

17. DEHAHD AND SUPPLY OF THE MINERAL IN THE LAST THREE

YEARS; | - _
SN | Year Demand of Mincrals Supply of Minerals
i 01920 3000000 | 062344
2 2020-21 70,000.00 S4457,80
3 2021-22 9000000 351354
18. MINING LEASES MARKED ON THE MAP OF THE DISTRICT:-

A - ﬁ'lL i o)

(MINING LEASES MARKED ON THE MAF OF THE DISTRICT PITHORAGARN)

O:




(19) DETAILS OF THE
NUMBER OF MINING

AREA OF WHERE THERE
LEASES, LOCATION (LA
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1= Cluster- Devalthal Mime(l)

65

IS A CLUSTER OF MINING LEASES V7.
TITUDE AND LONGITUDE);

S | Name | Nameof | Address & Mining lease | Area of Dbtain | Location of
| N | ofthe | the Lesses comntact me. Grant Mining Environmen | the Mining
Minera Lessee Order No. & Lease(ha.) | t Clearapce Lease
1 date (Yes/No) if | (Latitude &
Yes Letter | Longitude)
No. with
date of
rant of EC
1. | Soapsto | Sh, Sushent| S50 Sh. Devi| GO, Area-4.715 Yes, EC 200 41740, 1"
ne Pant Dutt  Pant, | 1744/VII2004 | Ha, no. 79| - B0° 12'50) 6"
Vill. 196-fi@n. Vill. Lohakot, | 1176502015
Lohakor, Dated Tesil Didihot, | dated 03
| Tehsil 05A10/2004 Dristrict Ohctober 201 5
[Mdihat, Duration 0 | Pithovagarh
District fissis -
~ A1, Pithoragarh |~ -
2. | Soapsty | Sh. Basant | S0 Late Sh. | GO 3960/77- | Aren-3.71 Ha. EC on Process | 299 41" 354" |
ne Singh Lal  Singh | 5-2000- Vill. Loshakot BO® 12'53.9~
Samant Samant, 449/83, Dated | and Chatipata
Devalthal, 26082000 (Dewvaithal),
Tehsil Duration 20 | Tehsil Didibat,
I Dridihat, NEHrE Dhstrict
Dristrict Fithoragarh
Pithoragarh
‘3. [Soapsto [Sarv  Sh | Prop.  Smi |GO. 5505 Area-1.8 acres 290 417 30.7"
ne D0 S&Wﬂj WIS'}- | Le.1.53 Ha, M, | 809 [240,27
Associale Sahani, fizo01 Daged | Vil Lohakod
Ghamnkm 120122111 Tehsil Dridihae
District Duration 20 | District
Pithoragarh | vears Fithoragarh
d. | Soapsto | Smi, Ksmls | W/O Late Sh. | G.00, Area 4.788 EC on Process | 209 41" 28 7"
{ ne Hors, Kedar Singh | 1359V 1-123- | Ha, 807 13' 1.3"
‘ Bora, Village | Soapstone20] |
Sikdani, &, Dated
Cadaak, 2220146,
Tehsil and 235 venrs
Dristrict
Pithoragarh |

4]
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I+ Cluster- Devalthal Mine {2)

66

S| Name | Nameof | Address& | Mining lease | Areaof | Obfain | Location of |
| ofthe | the Lessee | contactmo. | Grant Order Mining | Environm | the Mining
.' N| Miner | Lessee No. & date Lease(ha.) ent Lease
al | Clearance | [Latitude &
1 (Yew/No), | Lengitude)
|' if Yes
Letter No.
with date
of grant of
=== EC .
1| Soapst | Sh. | 540 Sh. | G.O. 548077- | Area-1.73 - ECfor | 29°412739°
- Gne Bhupendra | Kishan Singh | 5-90.5/80)%5. | Ha, Update | B0°1346.7"
Singh Mahra | Mahra, Vill. | Dated Vill. P
Cinema Line, | [1/01/2000 Chaupata,
[Miserict Duration 20 | Tehsil
Prthoragarh yearns Diidife,
Dhistrict
Pithoragarh |
2 | Soapst | Sh.  Harish | Village and | G.O. 5030/77- | Area-8.30 ECon | 29°4120.17
- | one Chandra Post S-20M-5{A30) | Mg, Process =1 348,77
Joshi Bhatkativa, a4, Diated | yipr.
Diistrict 17/ 1020080 Pukhroda,
Fithoorngarh Duiration 20 | Tehsil
yeans Didihat,
District
Pithoragarh
3- Cluster- Devalthal Mine (3)
S| Mame | Nameof | Address& | Mining lease | Ares of Obtain Location of |
of the | the Lessee | contactno. | Grant Ohrder Mining Environmen | the Mining |
N| Miner Lessee No. & date Lesse(ha.) | 1 Clearance Lease |
al (Yes/™Noj, if | (Latitude &
Yes Letter | Longitude)
Nao. with [
date of grant ;
1| Soapst | 5h, 5/0 Eh. Kishan | G.O. 1105/VIl- | Area4346 | Yes, EC 29°41" 184" |
one Bhopendra | Siogh  Mahm, | F11214- Ha. Village | no 796- 200 | 1M15.0"
Singh Vill. Cinema | 2004 Dated Myauli, I{TaTW2015
T ahra Line, Digtrict | 27052011 Tehsil clated 03
Pithosagarh L TTE T 20 | Dricdihat, Oictober 2015
== VEATS District

42
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67

43

[ | Pithorgarh
2| Bcapst | Mrs. Nina | Sinema Line. Mine Applicd | Area 4.79% Na. Arca Under
« | me Mahra Pithoragarh, Jun 2019 | Ha Applied
Inspection
| under process
4- Cluster- Devalthal Mine (4)
S| Name | Nameof | Addres & Mining lease | Area of Obtain | Loeation of
' | ofthe | the Lessee | comtactmo. | Grant Order Mining Environme | the Mining
N Miner Lessee No. & date Lease (ha.) ot Lease
al Clearance | (Lafitude &
(Yes/No), if | Longitude)
Yes Letter
No. with
| date of
. | graot ol EC .
1| Soapst | M/S — Mlaa [ S10 Late Sh. | GO, 2646/VIE | Areadi2i3 Yes, EC 20% 43'09.4°
one Bhagwati Ravindra | I=10094-ft Ha. rio . 8117 - 80P 1 1'53.4"
Minerals, Sshani, Vill, | (T.C.)/2004 Willage I{7TE3 2015
Prop.  Sh. | Punetha Dated Badmaoli, dated 04
Manoj Bhiawan, 622010 Tehsil January, 2013
Sahani Ghantakaran, | Dumtion 20 | Didihat, '
Distric VEdrs CHgtrici
_LF arh Pithoragarh : -
2 | Soopst | Tayal Vill- Mine under | Area 13.133 Mo, 200 42 56 5™
- | one 4 minerals Bamdoli, Dhisirict Lavel Ha B 117204
Pithoragarh
S-Claster- Gangolihat Mine (1)
5| Name MName of | Address & Mining lease Area of Obtain Location of
of the | thelLessee | contactno. | Grani Order Mining Environme | the Mining
N| Miner Lessee No. & date Lease (ha.) nt Lease
al Clearance | {(Latitude &
(Yes/No), if | Longitude)
Yes Letter
Mo, with
date of
grant of EC
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1| Soapst | Bharat Mines | Prop.  Sh, | G.0. 3809/ViL. Arend 128 | Yes, EC 29° 45" 101"
« | one Bhagwin -07212- Ha. Vill. | ne. 769 TOU 56066
Mining Singh Rawal | 12004, Dated | Sanarkholg HTIDN201 5

Lease | 810 Sh. | 070902007 Giawnd, Tehsil | dated 20
Transfer Phan Smgh | Duration 20 Gangolihat, Seplember
Manaj Rawal, years Dristrict 2013
Danga Village Sainj, | Pithoragarh
[ (Partmership) | Pati GO, 22340V '
Baidibgarh, | 212 fiiga,
Tehsil  and | pggaqg
District | D%06S200%
Bogeshwar Duration 20
| 2 | Soapst | Sary Sh. | S/ Sh. [ GO Area- 415 | Yes, EC 29° 45" 373"
| one Sikhar Pitambar 20vilfol222- | Ha, o, 7646~ 797 56'45,9"
Minerals Joshi, Vil fiZ001  Dated | Village HT50)2015
Sh.  Mohan | Bhardwari, | po/022004 Samarkhola, | dated- 20
| Chandra Post Amended GO, | Tehsil September
Jozhi,  GaulaChaura, | po 3293/ fr | Gangolihat, 2015
Diistrict mmz&ﬁ,ﬂh Disirict
Pithoragarh | 4. Pithoragarh
28122004
Duration 20
3 | Soapst |Mis CMD | 865 Biutiys | Indusirial nm.n?nzf No. awaited | 297 45" [g0"
one Mines  and | Building, Development | Village TOU 56" 089"
Minerals Badripura, | Section -1, Smarkhulaﬂf
Halchwani, G, no. | Tehsil
Districe | 69 |- Gangolihar,
Nainital I2018/3850aps | District
tone/ 16, Dated | Pithoragarh
09/ T IV20TE
Duration- 50
| years
6- Cluster- Gangolibat Mine(2)

S| MName Nameof | Address & | Mining lease Area of Obtain | Location of
N| ofthe | the Lessee | contactmo. | Grant Order Mining Environme | the Mining
Minera Lessee No. & date | Lease (ha.) nt Lease
I Clearance | (Latitude &

(Yes/Ne), | Longitude)
- if Yes
Letter No.
with date
of grant of
EC
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1| Boapsto | Sh. Trilok | S0 Sh. [ G.O. 129311 | Aread 040 Yes, EC 29545 253"
« | T SEI'!EI‘I Nﬂl‘&}'ﬂl T=( § 95 Ha, i, (12- T4 55130 qw
Mangal Sim 2004, Dated | Wil DEIAAND
| Maural, 12087000 Bhanvadi, T-18, daed
Vill. Jawahar | Dwration 20 | Tehsil 28 Feb 2008
Jyoti vears Gangolihat,
(Damuwadha District
nga), Pithoragarh
Haldwani,
Digtrict
O Mainital
1 | Soapsto | M/s Uinlcha GO, 1782VIL- | Area 4511 No, awaited | 299 45777 §-
« | D Associafe Caarden, Agra | F2016/03- Ha. 700 55735 gb
Soapstone Road, Jaipur f@l, Dated
| gimihnins 271222016, 25
ampany :
| Py, Lad, i .
3 | Soapsts | Vishnu Haldwani, Mine under EC | Area 4 850 Mo, awaited | 200 35
o | me minerals Mainital Processing  in | Ha 272"
Pro. Gaurah SEIAA 799 5534 207
[ Manral r =4
7-Cluster- Gangolihut Mine (3
S| Name | Nameof | Address & Mining lease |  Areaof Obtain | Location of
N ofthe | theLessee | contact po. Girant Order Mining Environme | the Mining
. Minera Lessee No. & date Lease (ha.) ot Lease
1 Clearanee | {Latitude &
(Yes/No) if | Longitude)
Yes Letier
No. with
3 date of
_ ! _grant of EC
Soapsto | Sh. Pradecp | 5/0 Sh, PC. | GO, JBIYI- | Area-4.303 Yes, BEC 290 47 21 36"
ne Chandra Jusshi, 10771 5 Ha, ri, 8105- 79" SA'3R. 79"
Jashi Will. V2001, Doed | (78012015
Chimsyanaul | 24/09.2007 Village dated (4
a, G.LC. | Duration 20 | Joshigaon Janmary 2015
Road, years {CramlaC o ura
Dvistrict h Tehsil
Pithoragarh Gangolihat,
District
Pithoragarh
=
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4h

Soapsio | Sh. Manoj | SO Sh, G.O. 1519/VIE- | Arca 4.463 Yes, EC | 29°45 03.8"
ne Kunar Joshi | Girish 1201 566 Ha. ne. 06 o8 5T 31 4n
Chandra fl@2000, Daged | Village DEIAAL20]
Joshi | 30/10:2015, 20 | Bhingarhi, T=18, dated
Tehsil Road, | yegre Tehsil 28 Feb 2018
District Gangolihat,
Bage shwar District
| Pith
Soapsio | M/S K.S. Gota Padsw, | G.O. 10TEVIE- | Area 11,160 | No, awaited | 29745 315
e Minerals Bareily Road. | Fz015 Ha. 79" 56" 47 7
Haldwami, | /1772010,
District Daited
MRainital 002015
L0,
1305:VT1-
VITift 2010,
Dated
034092016, 20
'__ years |-
8- Cluster- Gangolihat Mine(4)

5[ Name | Nameof | Address Mining lease Areaof | Obtain | Location of
N| of the the & comtaet | Grant Order No. Mining Environ | the Mining
Minera | Lessee no. & daie Lease (ha.) ment Lease

| Lessee Clearanc | (Latitude &
[ | Longitude)
(Yes/Na),
if Yes
Letter
No. with
date of
grant of
; EC
1 | Soapsio | Sh. vill. GO, I38IVILI- | Area-d.32] Yes, EC 29° 45 275"
. | ne | Thukur Wasikhet, | (19 /2001  Duted | Ha. Village no.§0d- TOR S456 2"
Singh Post 12087201 Wisikhet [ 7ROV
Dasila Devradi Dwration 20 vesrs Post Devenfi | 5
Liangolihat, Gangolihat, | dated 04
DHistrict [Hstrict January,
3 Pithoragarh Pithoragarh | 2016
2 | Soapsto | Sh, S50 Sh | GO.no. 1252VIE | Area2.795 Yes, EC 299 4527 5"
. | ne Thakur Sher Singh L"L"ﬂ_l.ﬂ.-."]!lfblm Ha out of | no T4° 54'56 2"
Singh Dasila, Drated 037072018 3,255 Ha | 5/DEIAA/
Dasila | vill. Exccuted by G0, | Ares lying in | 2017.18
Bazikhet, 2 §S7VIL- Villages Danu | dated 28
Pt £ i and Oliva of | February,
Devradi 201819 1o, Tehsil Canai | 2018
' ated D 32019 |
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Fant, Duration- 25 years Crangnli.

District | Disrict

Pithoragarh Pithoragarh [ j
3- Cluster- Dharchula Mine (1)

S| Nume | Nameof | Addres & Mining lense Area of Obtain | Location of |
N of the the comtactne. | Grant Order No. | Mining | Environme the Mining
Minera | Lessee Lessee & date Lease jha.) | nt Lease

I Clearance | (Latitude |
(Yes/No), if &
Yes Letter | Longitude)
No, with
date of
_ grant of EC |
1 | Soapsto | Mk Dhmaura, GO, no. 1442V1l- | Area-1.74 Yes, EC no. 290400 24 1"
. | ne Sahani near  Radhika | 120154442010, | Ha Village | EBCOB/DEIA | go 2297 g
amd Public School, | Dated 147102015 Toli of | ASEC2007-
Company | Aicholi, Executed by G.O. | Tehsil 18
Distrie . IT353VIL- | Dharchula. | dated 23
Pithoragsarh V201844 72016 | District February,
Dated 17092018 | Pithoragarh | 2008
Duration- il 317 |
March, 2020
"2 | Soapsio | Mr. Pithoragarh. | Mine Applicd Jun | Area 13345 | Mine Under Application
. | ne khushal 019 lospection | Ha. Stage and Inspections
singh under process awalied.
| pipaliya |
18- Cluster- Dharchula Mine(2)
S| Name | Nameof | Address | Mining Ares of Obtain | Location of '
N|of ihe| theLessee | & contact lease Mining Environment | the Mining
Mineral na, Grami Leaxe (ha.) Clearanee Leage |
Lesser Order No, [(Yea™Neo) if | (Latitude &
& date Yes Letter No. | Longitude)
with date of
grant of EC .
Mr.Ragh | Anchaoli, Mine Mine under | Area 7.45 Ha. | Mine Under LOI Stage and MP
wdatt Pithoragarh. | Under LN Process ad EC awaited.
Jozhi  Process 1o
Lot L

47
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Mr. Hans | Ancholi, | Mine Mine under | Area 630 Ha. | Mine Under L0 Stage and MP
I joshi Piboragarh | Under LD Process nned EC awaited
Process 1n
L3 !
11- Cluster- Mumsiari Mige (1)
S| Name | Nameof | Address & | Mining | Areaof Mining | Obtain Locatien
N of the | the Lessee | contacino. Fease Lease (ha.) Environmen of the
| Minersl Lessee Grant t Clearance Mining
Order [ YesM™a), if Lease
No. & Yes Letter | (Latitude
date Mo, with .1
date of | Longitude)
‘ | graml of EC
1 | Bl Kamluwaliaj | G0, Mine | Area4.774 Ha Mo_ awaited | 29°56' |2.3"
, | Svapston | a Mehta 2020V under | Tok Malen of BO™ 13042 20
‘ e Mines | (Bora L201818Y1 | Demarcati | Village Ruys,
Colony) 8. Drated il Tehsil Mumnsiari,
r Haldwani, 07122018 Process | District
| District Duration 23 - Pithoragarh
Maimital VEErs L
2 | Maa Kamluwa G0, Mine Area 4930 Ha. | No, awated | 29° 56" 05 6"
. | Durga | Gaja Mehts | 2021/VII- under | Tedk Gol Gaon of H0° 133537
Devi (Bora | LZOIR/1(8Y] | Demarcati | Village Raya,
' Scapsion | Colony) 8, Drated on Tehsil Munsiari. |
2 Mines | Haldwani_ V1372018 Prowess | District
| Diistract Duaration 25 . Pitharagarh
] | Mainital vears

2. DETAILS OF ECO-SENSITIVE AREA, IF ANY, IN THE DISTRICT:-

Askot Wildlife sanctuary 54 km from Pithoragarh, Patal Bhubneshwar (limestone caves) 14 kmnorh

of Gangolihat Milam, Mamik and Ralam Glacier, Munsiyari Bugyal, elc. are some of the eco-
sensitive zones in Pithoragarh disirict,

Air: Anthropogenic sources of air pollution due to mining are divided into two cilegorics:

(i) Mobile sources: Include automobs les, transport rucks etc. in the applied area
Stationary sources: Includes open cast manual mining, loading and unloading points, blasting sites,
loading‘unloading of minerals from pits o dumps ete., and road’ tracks, crushing and dust generated
from grinding units of one, beneficiation plants and power peneration plants attached 1o mines, Onee
the pollutant enters the atmosphere, many interactions oceur. Winds then act to transport the
pollutants or promote additional mixing. Most of the polhuants in the smbient air are the fines
suspended panicles and gases that cannot be seen,
Water: The main source of water pollution will be the run-off water from the mines joining the mearby
tivernala'water body. The increased ppm duc to the dissolved mineral content will have an adverse
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effect un eonsumption as potable water and for agricultural use. The ruinwaler, acoumulated in the
tpenpits may also invite the possibility of area beng infestad by inseets such as mosquitoes, etc. The
seepage trom the beneficiation ground may also affect the quality of underground water.
Noise and vibrations: Long werm exposure fo high noise levels can cause damage 1o hearmg,
headsche. fatigue and disorders to blood pressure cic. The mining activities using blasting technigues
may affect the noise level of the area. Also, the mechanized mines, muy comtribute significantly to the
nivise level The contimaous vibrations, due to blasting, may induce cracks in the neighbouring
burildings. '
Soil: The soil/lopse overburden when removed with the help of JCB machine, dozer, shovels, pickaxe.
spade & crowbar or manually to stack on (he dump vard may spread dust in the ares causing difficulty
in respiration, visibility, egc.
21. Land use/Agriculture/Forest/Flora & Fauna:
The dust, noise level, diversion of water channel, clearing of the forest/vegetation cover, creation of
dumping sites, etc. may adversely affect the flora and fauna of the area. Change in the land use pattern
15 one of the major concems in openicast mining, The removal of overburden may result in the
agricultural land Joose its productive soil eaver which supports its agricaltural activities
11, Remedial Measures to mitigate the impact of mining on the Environment:
Air: Seapstone is a talcose rock mineral vomposed of hydrous magnesium  silicate, The specific
gravily is around . The emissions due to mineral handling during mining operation are not much
and resiricted to the lease area unly. Air pollution is cansed mainly due o dust generation added with
gaseous emission from transportation activities along with mining operation like evacuation, loading,
haufage ctc. The soapstone is mined in lumps and also no beneficiation of the mineral is done at the
mining site. The mineral i segregated and packed in bags for transporsation. The transport vehicle is
also covered to minimize the effiect of air pollution. Proper mitigation measures are practiced during
mining sctivities b control air pollution level below the prescribed limits,
Some measures for dust suppression are as fisllowe:
* Use of Personal Protection Equipments (PPE) like dust masks, ear phigs e,
by the mincworkers.
= No Blasting will be done,
*  Regular water sprinkling on haul roads & loading points will be earried out.
*  Development of green belt/plantation sround the lease boundary, roads, dumps ctc,
= Vehicles carrying minerl will be covered with tarpaulin sheet. This will prevent dust
Eirtission
Also, since the applied area is in remote hilly Lesser Himalayan region  without any
industry/'mechanized operations around and the mening block is more than SO0m away from nearcst
oad head The manual mining operation will not cause any significant air pollution. However,
adequate measures are taken fo ensure the oir quakity within the permissible threshold valye,
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Water:- The deposit is situated in the lesser Himalayan region and has a moderate minfall. The deep
witler table in maximum areas is not interfered by the miming operations. Places where there arc
chances of interaction with the water whie are sutably planned for final disposal of mine water. No
waler problem is envisaged in the working pits since the rain water will be coursed through the drins
provided on the wpper side of the lease area and drainage on the benches provided on the hillside by
slight slopping of the benches. The only source of the water shall be the rain water which shall flow
long the natural slopes. No soapstone mining is allowed near any rivernala following the guidelines
ofstate & ventral Govi, Mostly, the water bodies near the mines are of seasonal sature and the mining
is not allowed during the monsoon seasen. Hence, the poilution duc 1o run-off water is negligible. The
mines with stéep slope towards the water body are provided with check dams to course the water and
vontrol the flow of the scree material into the Nala in order 1o check water pollution.

Measures to minimize Noise pollution and Vibration:

Long term exposure to high noise levels can canse damage to hearing, headache, fatigne and disorders
to blood pressure etc. No such disorders have been reported from district Pithoragarh mining leases
because the exposure 10 cause of noise is comparatively short and volume of noise is quite low. In the
soapstone leasehold area since is bedded, jointed and fractured in nature, it can be casily mined.
Mostly nature of the overburden is silty clayey soil embedded with dolomite & magnesite boulders up
o Im size genemlly, Therefore blasting is nol required both in soapstone as well as overburden, The
sources of noise are excavation operations and mineral transportation which is lmited because of
small size of mining operations. Most of the mines are opencast and semi-mechanised Since, mining
operation‘encavation activity are carmied without drilling and blasting, hence, there will be no impact
uni vibration level due to blasting. Transporiation of mineral from mine site to road head will be done
manually or with mules. To keep the noise level to the minimum, Green Belts shall be provided
around the mining area and other blank ares near of mine. Therefore, the noise level from mining of
soapstone is within the beamble decibel Tevel.,

Soll: The soil removed with the belp of machine/manually is stacked on the dump yard. The spread of
stacks are mamtained ot an average dump height of 1.5m The top soil and interburden dump are
femporary i natare & when pit crosses the economical depth: all the quantities will be used in
backfilling to restore the maximum topography of the area. Also, part of the stack of seil and rejects is
utilized in construction and maintenance of retnining walls, parapet walls, check dams and other

construction works while, the remaining dump yard rejects is backfilled to restore back the fertile soil

lawer.
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Land use/Agriculture/Forest/Flora & Fauna:

The area under ROBpPSLONEe mining 18 agriculture/mag fand, with spansely occuming irees and seatiered
patches of grass eenerally Dub eic. The forests in the nearby area are covered with some specific irees
like Banj, Kweral, Timila, & Pine, et;.

Flora: The area is basically used for agriculiural regime, It is therefore devaid of trees coneentration
ZONEG, SO [Fees ape generally present on shrub or erazing Land, All the miming setivities are rmainly
concentrated on agriculioral/Banjar Jand having sparsely scattersd trees. The mining is performed with
semi mechanized method, without drlling and Masting, so the existing tree will not be disturbed
Fauna: The types of fauna consist of snikes, rabbils, wild cats, fowls and fackals cte found in and
around area. Ghoral (A goat like ssocky animal), Kakar (barking deer), hares, Stag & Bhala, black hill
partmidges, chakor and wild fowls are sometimes sighted in the buffer zone, There is o race of any
major wild life in the mining ares, Domestic animal kike cows, buffaloes, goats, POnEeS etc. are seen in
areas close to the villages,

23. Reclamation of Mined out arca (best practice already implemented in the
district,requirement as

The top soil removed with the belp of machines/manually and stacked separately. The soil intermixed
with fragmenis end inter-burden is classified as rejects. Part of these rejects is utilized in consimetion
and maintenance of retaining walls, parapet walls, check dams and other construction waork,
Remainimg rejects lefi in the dump yard, are backfilled to restore the wopoeraphy.

The site for dumping the wasie are selected keeping i mind the ultimate pit limit, Proximity fo roads
and lead from working benches. The dump yards are prepared with adequate cRpacity o accommodate
the waste production without rehandling except backiilling, Drainage from the dumps remain natur
Le., water shall be passed under the solid dusmps. The built up of waste has been shown on the yearly
mining plan and section. The top seil and interburden dump are temporary in nature & when pit will
resich the economical depth: all the quanitities will be used in backfilling 1o restore the IMaximum
tepography of the area

14. Proposal for reclamation of land affected by mining activities:
The mining will commence from the lower levels and will advance tovwvards higher levels. Tntermittent

backfilling will commence from the lower levels and subsequently advance towards the higher
elevations so that terraced agricultural fields is undertaleen in such a manner that original land wsewill
be restored ie. before the onset of monsoon will be handed over o cultivators for cultivation. The
final backfilling will be started once the ultimate benches are formed and pit reaches the optimum
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The Mines safety Departmenit of Government of India regularly visits for checking and following of
the safety parameters. To increase the awareness for emvironment protection and safety the Indian
Bureauof Mines conducts the Mines safety and protection week cvery voar in which a team of experts
from thefield of mining, mines safety and environment visits the mities to check and then grade the
mines accordingly awarding the best mines in the zone.

15. Risk Assessment & Disaster Management Plan:

Mining # assoctated with several hazards that pose impacts not only on habitation and habitants, but
also the workers in the mine area, the landuse, topography and the environment, Hence, adequate Hisk
assessment and planning of Disaster management along with implementation of Safety anmd health
becomes a necessity in mine areas. Risk Assessmients an important aspect in the planning of Disaster
Management The Department officers critically examine the mine for its proneness to any natural
hazard mnd assessment reganding danger of hazard and precautions are reviewed and updated yoarly
preferably before the onset of monsoon so that water will not affect the benches & chances of slope
failures are minimized. The slope stability of the mining area is checked by providing bemches at
regular intervals. The benches are kept moderately sloping and are properly retained. When the mining
will reaches up the optimum economical depth then the excavated pit is backfill 1o restore the
wxpography of the area. The mining faces are dressed properly to avoid the falling of hanging
bouldersloose material that may create Tatal accidents to the lebarers while working in the pit. The
mining is oot done in the miny season, limiting the chances of flooding during minmg operation in
BT TN b n-th L

Through sustainable mining activities are allowsd but il in case of accidents like landslides, seismic
activities, check dam failures, fires and inundation ctc, proper provision for meeting such eventualities
are taken care of. both at the time of mine operstion and in the event of mine closure.

In case of any disaster, effective commumication between the mine owners and the Department
officials may be cstablished for safe withdrawal of persons from the mines. For effective
implementation of the disaster management plan, it i mandatory for the mine owners w have adequate
information of the nearby hospitals, fire station, police station, village panchayat heads, taxy stands,
medical shep, district revenue authoritics eic,, and use them efficiently during the case of emergency.
Atirst-aid kit and vehicle for transportation in case of medical emerpgency is provided at the mine site.
Each worker employed in the mine will be provided helmets and shoes. Safety belts will be used for
working in the fop of the benches, An sxperienced Permit ManagerMines Forenan will be employed
for the supervision of mining operations, Regular health camps for health check-ups of mine workers
are organized by mine owners as'per the guidelines issued by the Govermment,

The maintenance of record of overburden, soil cover, production, huunlage, dumping zone, ete, is under

32—
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taken penodically, The impact due to mining, damping and other activities 10 local people is also
regulary checked,

Adeyuale measures o ensure that persons and animals do not stray into the workingpits/excavations
and other surface openings and to preven any type of accidents Like flooding of pits, ete. are
undertaken in the mine area. Also proper backdilling and protective works like fences, parapet walls,
gerland druins are provided before the ming/pil is abandoned,

26. Plantation and Green Belt development in respect of leases already granted in
the District:-

Development of green belvplantation arund the lease boundary, roads, dumps etc,

Tokeep the noise level 1o the minimum, Green Belts skall be provided around the mining area.
“Yearly, a fund for the plantation and development of the green belt in the mining areas s
transferred tothe Forest Department of the State.

27. Any other information:

Opencast method of mining canses some land degradation and disturbs the ecology of the area
Therefore, the mining plans are emphasized to Eive importance to environmental protection so as fo
minimize the adverse impact on the prosent envitonmerdtal status. This has been made possible by
planning the mine workings in the most systemeatic, safe and scientific manner with due regard to
conservation of mineral as well a5 on restoring the ccology of the area as much as is possible,

The District Mineral Fund (DMF). collected from operating mines in the arca, is utilized for
addressing the various isswes of health, societal benefit, education, cic, in arca influenced bw the
mining activities. The planning for the utilization of fund s done a5 per the guidelines laid by the
Central and Siate Government.

T
T OF e
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FINAL ENVIRONMENTAL IMPACT ASSESSMENT REPORT
AND
ENVIRONMENTAL MANAGEMENT PLAN (EMP)

FOR
BAJETA SOAPSTONE MINING PROJECT
LOCATED AT
VILLAGE -BAJETA, TEHSIL - MUNSHYARI
DISTRICT - PITHORAGARH, UTTRAKHAND

LEASE AREA: 17.967 Hectare.
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B-54 JUDGE FARM, CHOTI MUKHANI,
HALDWANI DISTRICT-NAINITAL (U.K.)
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Village: Bajeta, Tehsil: Munshyari IMPACTS AND MITIGATION

District: Pithoragarh, State: Uttarakhand MEASURES
CHAPTER4

ANTICIPATED ENVIRONMENTAL IMPACTS AND MITIGATION MEASURES
4.1 Details of the Investigated Environmental Impacts

This Chapter provides a brief overview of the potential impacts on various
environmental components due to the proposed opencast mining activities. The opencast mining
operations in general cause environmental degradation and if adequate control measures are not
taken to prevent/mitigate the adverse environmental impacts, these operations may cause
ureversible damage to the eco- system. The environmental parameters most commonly affected
by mining activities are:

+ Topography and drainage;
« Air quality including Climate
» Noise levels
+  Water resources and
quality;
+ Land use Pattern
« Soil quality
+ Flora and Fauna
+ Socio-Economic conditions
» Occupational Health

Various environmental impacts, which have been identified due to the mining activities,
are discussed in the following sections and mitigation measures are suggested.

4.2 Impact on Drainage

The surrounding area characterized by steep slopes, narrow ridges & forms the
mountainous topography. The rainy water flows through the slopes & meet the seasonal
drainages. All the seasonal drainages meet & ultimately influence in to river which is the main
catchment zone within the buffer area. Garland drains will be all along the proposed pits will be
made for proper drainage. Thus, there will be no impact on drainage pattern of the area

4.3 WATER ENVIRONMENT

(a) Impact on Water Resources & Surface Water Resources:

The topography of the area will not be largely changed in view of the proposed concurrent
reclamation. No surface water body exists and passes through the lease area. During the mining
activity period, there 1s a possibility of mixing of freshly disturbed material with the rain water.
To take care of such events, retaining walls have been provided along the backfilled pits and

'ﬁ'. -' Cognizance Research India Pvt Ltd &
, %, NABET-QCI Accredited Consultant
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along the soil and inter-burden dumps. Before the commencement of rain all the mining pits shall
be backfilled so that rain water does not accumulate in the mining pits. Rain water will be
channelized along the slopes it shall not carry suspension to natural streams.

Groundwater Resources: The water table in hills is usually very deep and does not have any
relevance with mining activities. However, concurrent restoration to original topography will not
disturb the percolating water.

The Pre-monsoon Depth to Water (DTW) ranges from 9 06 to 60 75 mBGIL whereas

the Post- monsoon DTW ranges from 1.02 to 55.90 mBGL.

Table-4.1 Site Elevation and Working Depth Details

Particulars Details

Elevation 161930 - 133520 mRL
Ground Water Table 9.06 to 60.75m bgl
Ultimate working depth 12Meter

(b) Impact on Water Quality

Mining activities cause adverse impacts due to mine drainage, siltation due to storm water
and contaminated water from workshops and domestic sewage water. Various components have
been identified for study of impact of the mineoperations.

(c) Impact on Surface Water Quality

As there no perennial and seasonal nalla or water body within the leasehold area,
therefore no change will be observed due to mining operation.
Due to miming activities 1t 1s anticipated that over burden and mineral fines flowing with water
may cause siltation and affect the flow of drainage courses. Mining activity and degradation of
land and subsequent flow of water is likely to disturb the drainage course. The quality of water
flowing in these drainages will also be polluted. Therefore to safeguard the existing drainages in
the area following precautions are proposed:-
e The mining pits will be properly benched; and waste dumps will be properly terraced with
retaining walls at the toe so that there is no land slide during the rains.
¢ Premature backfilling shall be carried out before the commencement of monsoon & all the
quantities of mter burden & soil shall be filled back in the mining pit, leveled & it shall be
used for agricultural purpose

« The benches of mining pits, terraces of waste dumps will have grass plantation during the

ﬁ F-"_? Cognizance Research India Pvt Ltd
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» rains and if possible local cultivators will be allowed to grow vegetables and other seasonal
crops so that it will also reduce the land degradation and will provide additional income to the
local people Cultivated land reduces the soil erosion and this aspect will be utilized for
reducing the soil erosion and also the effect of siltation on drainages.

e The over burden and mineral is non-toxic and not going to have any effect on quality of
water flowing in these drainages.

¢ Check dams will also be constructed so that speed of water flowing during rains does not
increase abruptly to cause land slide and degradation of land and these check dams will also
works for settlement of the silts before the clean water flows out of the lease area.

e Regular monitoring of quality of water and surface water flow in these drainages are
proposed to take care of adverse impact due to mining.

Analysis results of surface water samples collected from rivers and nallas in the buffer zone
indicate that the pH, total dissolved solids (TDS) are well below the prescribed limits.
No adverse impact was noticed. Backfilling will be done before the onset of monsoon.

(d) Impact on Ground Water Quality

The proposed bottom level of working pit will not affect the water table. Extraction of
water for mining operation is not anticipated. Therefore project will not affect the ground
hydrogeology and water depth. The source of water will be under the govt. scheme Swajal Dhara
Yojna.

(e)Wastewater Generation, Treatment & Disposal
The total water consumption in the proposed Soapstone Mine is about 33.91 KLD. The water is
used in the following purposes.

* For dust suppression

* For domestic consumption

» For greenbeltdevelopment
It 1s proposed to obtain water for drinking and plantation from spring under the scheme of
Swajal Dhara (Govt. of India).
There will be no waste water generation from Mining activities. However, a small amount of
domestic wastewater generation will happen as a result of water used by humans. The domestic
and service building effluents will be disposed through eco-friendly mobile toilet.
There will no settlement near the site as the workers will be hired from nearby villages so no
significant liquid effluent will be generated.

() Surface Water
There is a possibility of mixing of freshly disturbed material with the rain water. To take

ﬁ -' Cognizance Research India Pvt Ltd €3
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care of such happenings, retaining walls have been provided along the backfilled pits and along
the soil and inter burden dumps.

Monitoring of water will be carried out periodically. Water analysis will be carried out
seasonally.

(g) Ground Water Pollution

Regular monitoring of water levels and quality in the existing open wells and bore wells
in the vicinity will be carried out. If found necessary, additional observation wells will be sunk
for monitoring the water levels and quality around the mine representing both upstream and
downstream conditions. No springs are reported within the site, therefore chances of surface
runoff mixing with ground water is negligible.
Mostly local labors are employed for mining operation, thus small value of waste water from
domestic source are anticipated. The waste water generated from toilets at site will be routed to
septic tanks.

4.4 IMPACT ON LAND USE

Land use Pattern in Core Zone
The proposed opencast mine will result in change of land use pattern of the ML area.
The land degradation is expected during mining activities like excavation, overburden dumping,

soil extraction etc. Land requirement for the project has been assessed considering functional
needs.

The potential adverse impact of opencast mining is the change in land use pattern. So
reclamation of mined out land will be given due importance as a step for land resource
management.

4.5 IMPACT ON SOIL
The quantum of soil removed during the mining will be very less. Soil will lose its

compactness. Present, End of the 25 years & Conceptual land use pattern land use pattern is
given m mine plan attached as annexure ITI.

4.6 IMPACT ON AIR QUALITY

Proposed Soapstone mine where PM 10 will be the main pollutants generated in mining
activities. The emissions of Sulphur dioxide (SO, ), Oxides of Nitrogen (NOx) contributed by
diesel operated equipment and vehicles movement were considered marginal as branded make
and vehicles with PUC certificate will be operated only. Fugitive dust and particulates are major
pollutants which will occur in the mining activities. Fugitive emissions will be settled by 70-
80% by use of multiple water sprinklers. Prediction of impacts on air environment will be made
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with proposed production and net increase in PM 10 emissions at the proposed site and at the 10
km radius of study area due to mining activities.
Air pollution sources in the operating mine was classified into two categories

* Impact due to wind erosion & road maintenance

* Loading and unloading of mineral and OB, IB

* Transportation on the mule and haul road

Water tankers with spraying arrangement of sprinklers with high efficiency will be used
for regular water sprinkling on the mule and haul roads to ensure effective dust suppression. The
trucks and tippers are well maintained so that exhaust smoke does not contribute abnormal
values of noxious gases and un-burnt hydrocarbons.

(a) Emissions Details

Road maintenance due to mining activities, loading - unloading and transportation of ores
and overburden, inter burden will be the main polluting sources in the proposed mining activities
releasing Particulate Matter (PM o) affecting Ambient Air Quality of the area. Transportation
of the ore by tucks on the haul road was calculated by the area source which was combination of
line sources with each truck loaded with ore transported over the haul road of the mining area.

4.7 PROPOSED MITIGATION MEASURES FOR DUST SUPPRESSION

Soapstone 1s a talcose rock mineral composed of hydrous magnesium silicate: 3 MgO-
4S10,- H,0. The specific gravity is around 1. Therefore emissions due to mineral handling
during mining operation are not much and restricted to the lease area only. Air pollution is
caused mainly due to dust generation added with gaseous emission from transportation activities

along with mining operation like evacuation, loading, haulage etc. Proper mitigation measures
will be practiced during mining activities to control air pollution load below the prescribed
limits. The same are as follows:

Control of Fugitive Emissions

= Use of Personal Protection Equipments (PPE) like dust masks, ear plugs etc. by the
mine workers.

* No Blasting will be done.

» Regular water sprinkling on haul roads & loading points will be carried out.

» Development of green belt/plantation around the lease boundary, roads, dumps etc.

=  Ambient Air Quality Monitoring will be conducted on regularly basis to
assess the quality of ambient air.

Prevention and control of Gaseous Pollution
* In mining activities, the sources of gaseous emissions would be through truck
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movernents

» Proper maintenance of vehicles improves combustion process & makes reduction in
the pollution. Good maintenance and monitoring of fuel and oil will not allow
significant addition in the gaseous emission.

*  All the vehicles used will have PUC certificate.

» Taxi mode of vehicles carrying mined out material while loading and unloading will
not be allowed.
= Vehicles carrying mineral will be covered with tarpaulin sheet. This will prevent dust
emission.
The sources of pollutants from mining activities are given in Table-4.3

Table-4.3 Sources of Pollutants

Sr. No. l Source Type of Pollutant
1 Transport of Overburden or soil for SPM
dumping/ backfill
2 Dumping SPM
3 Loading of ore SPM
4 Transportation of ore SPM, NOx

4.8 IMPACT ON NOISE ENVIRONMENT

Noise Environment
As mining will be done by machine, noise will only be generated due evacuation,

transportation activities. The noise generated by the mining activity dissipates within the mine.
There is no major impact of the mining activity on the nearby villages. However, pronounced
effect of above noise levels 1s felt only near the active working area.

The 1mpact of noise on the villages is negligible as the villages are far located from the
mine workings. Since there is no involvement of machinery, the impact of noise levels will be
minimal.

(a) Noise Abatement and Control
In this mine the noise level will be up to tolerable limit (70 dB (A)) and the noise level can be
reduced by:
» Proper maintenance, oiling and greasing of transport vehicles at regular intervals will
be done to reduce the generation of noise.
»  Adequate silencers will be provided in all the diesel engines.
» Plantation along the sides of approach roads, around office building and mine area will
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be done to minimize the propagation of noise.

» Personal Protective Equipments (PPE) like earmuffs/earplugs will be provided to all
operators and employees working near miningmachineries or at higher noise zone.

* Periodical noise level monitoring will be done.

Frequency levels and associated mental and physical response of humans are given in Table-
44,

Table-4.4: Noise Exposure Levels & Its Effects

Noise Levels Exposure Time | Effects
85 Continuous Safe
85-90 Continuous Amnoyance and irritation
90-100 Short term Temporary shift in hearing threshold,
generally with complete recovery
Above 100 Continuous Permanent loss of hearing
Short term Permanent hearing loss can be avoided
100-110 Several years Permanent deafness
110-120 Few months Permanent deafness
120 Short term Extreme discomfort
140 Short term Discomfort with actual pain
150 and above Single exposure | Mechanical damage to the ear

4.9 GREENBELT AND PLANTATION
Proposed Plantation at the Mine Site

The main aim of plantation in the mined out areas is to stabilize the land to protect it
from rain wash off and wind erosion. The plantation scheme broadly covers the following
areas:

Greenbelt around peripheral portions of the ML and Plantation will be raised along the
boundaries of the mining lease by planting the native species around ML area, backfilled and
reclaimed area, around water body, etc. in consultation with the local DFO/Agriculture
department. Around 6000 plants will be planted in the first 2 year and next 3 vear it will be
maintain.

Greenbelt Development in ML area
The entire plantation will be done on the periphery of the reclaimed area. Precautionary

5] -' Cognizance Research India Pvt Ltd 7
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measures will be taken for care of the forestation made by regular watering in the plantation

area, to protect from grazing animals and proper manuring.

Trees to be planted: Peach (Khumani), Pears (Nashpati), Apricot (Aaru), Faliyat, Surai etc.

Shrubs: Kilmora, Hisalu, etc.

Further trees will be also selected from the plants recommended for afforestation is as per
Guidelines for Developing Greenbelts, CPCB, and March2000.

Table-4.6: Species Suggested for Plantation

' SLNo. | Species Family Habit

L Alternanthera paronychioides Amaranthaceae Herb
2 Alternanthera pungens Amaranthaceae Herb
3. Amaranthus spinosus Amaranthaceae Herb

| 4. Colocasia esculenta Araceae Herb
5: Ageratum conyzoides Asteraceae Herb

6. Grangea maderaspatana Asteraceae Herb

| 7. Parthenium hysterophorus Asteraceae Herb
8. Cassia tora Fabaceae Herb
9. Cannabis sativa Cannabaceae Herb

' 10. Chenopodium album Chenopodiaceae Herb

73 Argemone Mexicana Papaveraceae Herb

| 12. Brachiaria ramose Poaceae Herb

| 13. Cynodon dactylon Poaceae Herb
14. Eleusine indica Poaceae Herb

15 | Eragrostis tenella | Poaceae ' Herb

' 16. Saccharum spontaneum ' Poaceae Herb

| 7. Physalis minima Solanaceae Herb

18, Calotropis procera Asclepiadaceae Shrub
19. Cassia occidentalis Fabaceae Shrub
20. Croton bonplandianum Euphorbiaceae Shrub

|21, Abutilon indicum Malvaceae Shrub
22. Bougainvillea spectabilis Nyctaginaceae Shrub
23 Ziziphus mauritiana Rhamnaceae Shrub
24, Datura innoxia Solanaceae Shrub

| 25. Solanum virginianum Solanaceae Shrub

| 26. Lantana camara Verbenaceae Shrub
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|20 Berberis vulgaris ' Berberidaceae Shrub
| 28. Mangifera indica Anacardiaceae Tree
20. Ficus racemosa Moraceae Tree
' 30. Cassia fistula Fabaceae Tree
3L Ricinus communis Euphorbiaceae Tree
32. Albizia lebbeck Fabaceae Tree
33. Bauhinia acuminate Fabaceae Tree
34 Butea monosperma Fabaceae Tree
35 Bombax ceiba Malvaceae Tree
36. cadirachta indica Meliaceae Tree
37 Quercus leucotricophera Lauraceae Tree
38 Melia azedarach Meliaceae Tree
39, Luecena leucocephala ' Fabaceae Tree
40. Bauhinia variegate Fabaceae Tree
41. Terminalia bellerica Combretaceae Tree
42. Terminalia chebula Combretaceae Tree
43 Morus alba Moraceae Tree
44, Delonix regia Fabaceae Tree
45. Pinus roxburgii Pinaceae Tree
46. Celtis australis Cannabaceae Tree
| 47. Grewia optiva - Tiliaceae Tree
48. Holoptelea integrifolia ' Ulmaceae Tree

4.10 BIOLOGICAL ENVIRONMENT

The baseline flora and fauna has been depicted in Chapter-3. There is no National Parks,

Sanctuary, Breeding, roosting places or ecologically sensitive areas within the 10 km periphery
of the mine lease area. However, most of the area surrounding to project site are covered with

forest land.

No loss of forest resource 1s envisaged due to the project. No medicinal plants exist in the area.

Impact on Biodiversity

Present data have been collected through direct inventory as well as various Governiment

Departments such as forests, agriculture, fisheries, animal husbandry and various offices to
establish the pre-project biological environmental conditions. There are no endangered species,

wildlife sanctuary, wildlife comridors, faunal migratory routes or eco-sensitive area near the

whole study area. Save the flora/fauna around the project area, is one of the basic objective of
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present project. For this, mine owner agency will plant a good roadside plantation along both side
of the mine road.

4.11 SOCIO - ECONOMIC ENVIRONMENT

The mine area does not cover any habitation. Hence the mining activity does not mvolve
any displacement of human settlement. The mining operation will not disturb/ relocate any
village or need resettlement. Thus no adverse impact 1s anticipated.

The 1mpact of mining activity in the area is positive on the socio-economic environment
of the region. Proposed project will provide employment to local population and preference will
be given to the local people whenever there 1s requirement of man power.

PROBABLE IMPACT ASSESSMENT

Impact on population composition

The impact of the proposed mining project on population composition will be marginal as
there will be no major immigration of people from distant areas. Only few skilled and managerial
staff will be recruited from outside and the rest will be recruited locally. The PP will ensure that
all the unskilled workers deployed for mining activities are local recruits. Further, no mining
operation will be carried till 1t is assured that local people has been recruited and deployed for
mining operation.

Impact on employment generation

The proposed mining project is expected to provide Direct and Indirect employment
opportunities to local people of different skills and trades. It is a positive impact that needs to be
encouraged. It has been estimated that 34 workers of various categories will be employed
directly.

The employment potentiality of the project is expected to ameliorate the economic
condition of the families of those persons who will get employed in the proposed mining project.
Further, the project will provide indirect employment to people who will be involved in
segregation of extracted mining materials, petty business and service oriented industries.

Impact on consumption pattern

The field survey has revealed that people in the study generally poverty ridden. Increased
household income may slightly change and enhance the consumption pattern of few who are
burdened with poverty.

Impact on road development
Movement of trucks and other vehicles to and fro the quarry is expected to increase, when
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mining will start. There is mule road connectivity from the quarry to existing road. The existing
roads connecting the quarry with the state highways are mostly narrow mud roads. There will be
mud slide and traffic bottle neck if these roads are not widened and their conditions are not
improved by making them paved roads. Hence, there is ample scope for road development in and
around the mining areas. It is suggested that concemed department in the Government of the
state to undertake widening and strengthening of existing roads connecting the mining sites on
priority basis. There should also be budgetary support for road development in and around the
mining areas.

Impact on law & Order

As local people will be employed to run the quarry, no law & order problem is envisaged.
It 1s expected that the workers will attend to their duties from their residence and return to their
homes after the day’s work is over. There would have been law & order problem if the workers
were migrants and lived in shanties closed to the mining area.

4.12 OCCUPATIONAL HAZARDS AND SAFETY
Occupational safety and health is very closely related to productivity and good employer-

employee relationship. The factors of occupational health in soapstone Mining project are mainly
dust and land degradation. Safety of employees during operation and maintenance etc. shall be as
per Mines rules and regulations.
To avoid any adverse effect on the health of workers due to various pollutants, sufficient
measures relating to safety and health will also be practiced:
»  Provision of rest shelters for mine workers with amenities like drinking wateretc.
» All safety measures like use of safety appliances, such as dust masks, helmets, shoes,
safety awareness programs, awards, posters, slogans related to safety etc.
= Safety belts will be provided to workers on working on topbenches.
* Training of employees for use of safety appliances and first aid in vocational training
center.
» Regular maintenance and testing of all equipment as per manufacturers’ guidelines.
» Periodical Medical Examination (PME) of all workers by a medical Officer
»  First Aid facility 1s provided at the mine site.
* The mine area will be properly fenced to avoid any inadvertent entry in the mining pit.

»  Waming boards and working hours will be displayed at conspicuous places.
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4.13 PUBLIC HEALTH IMPLICATIONS
With the mitigation measures in relation to air pollution, water pollution, soil

contamination and noise pollution proposed to be adopted at the mine along with green belt
plantation along the periphery of Mining Lease boundary, it is expected that there will be no
impact of mining on the population in the impact zone. However, the following measures shall
be adopted:

Health check of all villagers in the immediate vicinity of the mine shall be carried out
periodically. Surface water management shall be adopted to ensure that run-off from the mining
are does not adversely affect natural water streams or other water bodies.

All water bodies e.g. wells and surface water sources i the vicinity of the mine, shall be
periodically tested for any pollution related to mining operations and remedial action taken, if
warranted. Operators of all transport vehicles shall be instructed not to honk unnecessarily and
not over speed while passing through villages or near schools.

4.14 CORPORATE SOCIAL RESPONSIBILITY

Corporate Social Responsihility (CSR) refers to responsibility of a company to ensure
positive impact on environment, consumers, employees, communities, stakeholders and all other
members of public sphere. The CSR activities are increasingly being taken up by the project
proponents not only as fulfilling of mandatory provisions but also for the formation and or
enhancement of brand image. Besides the above, CSR 1s seen more as a responsibility towards
society rather than a business promotion activity. It is the need of the day for expansion of
occupational welfare. The activities to be undertaken for the local people under CSR have
already been 1dentified. It 1s expected that this will improve the socio-economic status of the
local people and at the same time the popularity of the mining project will enhance. It is
proposed to spend five percent of the total cost of the project for the benefits of the local

community under CSR activities. The amount earmarked for CSR activities has been worked out
to Rs.4.16 Lacs. It i1s proposed to spend the above amount during the first five years of the
commissioning of the mining project. Based on ‘Community Needs Survey’ conducted in the
study area by the Consultant appointed by the company the following activities are proposed to
be taken up for the benefits of the local community.

The list of activities proposed to be taken up is indicated below:
» Health Camps
» Construction of Bus stop shelters
» Distribution of Books and Notebooks among meritorious girl child belonging to
Scheduled Caste and Scheduled Tribe population
*  (leaning of Tanks in selected villages
» Repair and Painting of School Building m the project village
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Table 4.7: funds allocation of for the various activities proposed to be taken up under CER

programme
S.No. |Activities Allocation of Fund
(Rs. Lacks)
1 Health Camps 1.46
Up gradation of toilets of government school in nearby 1.20
villages
3 Distribution of Books and Notebooks among meritorious girl 0.80
child belonging to Scheduled Caste and Scheduled Tribe
population.
4 Repair and Painting of School Building in the project village 0.70
Total 4.16

For each activity the funds to be earmarked by the proponent will be decided after discussion
with the local authority and the beneficiaries. It has been planned to undertake a concurrent
evaluation of the activities to be taken up under the CER programme.
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ENVIRONMENT MANAGEMENT PLAN

1.0 INTRODUCTION

2.0

The environmental management must be integrated into the process of mine planning so that
ecological balance of the area is maintained and adverse effects are minimized. The
Environmental Management Plan (EMP) consists of a set of monitoring programme,
mitigation measures, and management control strategies to minimize adverse environmental
impacts.

In order to minimize impacts of mining on different environmental parameters and to keep air
and water quality within prescribed limits of CPCB, an EMP has been prepared which is to be
implemented in the project and covers the following phases of the project:

e Land Environment

e Water Environment

e Air Environment

¢ Noise Environment

e Biological Environment

e Socio-economic environment

The environment management plan has been developed with a view to bring down the levels
of impacts during proposed mining activities. In each of the areas of impact, measures have to
be taken to reduce potentially significant adverse impacts and where these are beneficial in
nature, such impacts are to be enhanced/ augmented so that the overall adverse impacts are
reduced to as low level as possible. Measures to be taken for each of the impact areas are
detailed below.

LAND ENVIRONMENT

Deviation from planned mining procedure can lead to pits, degradation of land, causing loss of
properties and degradation surrounding of landscape. Present land use pattern of the lease area
is agricultural land and at the conceptual stage the land use pattern will be changed as it will
be utilized for plantation.

MANAGEMENT

3.0

Thus for environment friendly mining the following control/abatement measures willbe
followed:
e The pits from where the material will be picked should not get deeper than 3.0 meter.
e Digged out pits will be backfilled after closure of the mine.
e Mined out land will be utilized for plantation purpose.

WATER ENVIRONMENT
During the operational phase of mine no waste water or industrial effluent will be generated.

MANAGEMENT

The environmental management for water pollution control includes:
e Water requirements for drinking, plantation and dust suppression will be met by tanker
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supply.

e Tocal people will be employed and no permanent housing will be done so no permanent
drainage pattern for sewerage system is required as mobile toilets.

e Mining in the area will be done up to water level &will not be intersect the ground water
table, therefore impact on water regime is not anticipated.

e Monitoring of water quality of nearby surface water, ground water and domestic water will
be conducted once in every season except monsoon to evaluate the performance of the
mitigation measures.

e Garland drain will be constructed on all sides of quarry along with settling pond to remove
the suspended solids from storm water. The collected water shall be used in plantation and
spraying on haul roads. Settling ponds will be designed on the basis of silt loading, slope
of the lease, detention time required etc.

4.0 AIR POLLUTION CONTROL MEASURES
During the course of Soapstone mining, no toxic substances are released into the atmosphere,
so there seems to be no potential threat to health of human beings. In Soapstone mining
activities, dust will be generated during mining, loading and transportation. The only source of
fugitive gaseous emission during mining is vehicles which will be used for transportation.

MANAGEMENT
The environmental management for air pollution control includes:

e The un-metalled haul roads should be adequately compacted before being put into use.

e Water should be sprinkled on these roads periodically every-day (twice in a day), to wet the
surface.

e Over loading of transport equipments should be avoided to prevent spillage.

e Transportation of minerals should be in covered vehicles to prevent fugitive dust emission.

e Regular checking and maintenance of vehicles should be conducted once in every two months
and pollution under control certificate be obtained.

e It will be ensured that all transportation vehicles carry a valid PUC certificate.

e Masks will be provided to the workers daily during working hours (8 hrs) of the mine.

e Plantation will be taken up along the approach roads and vicinity of mine lease. The plantation
arrests dust.

5.0 NOISE ENVIRONMENT
Open cast Mechanized method mining will be done in the proposed project of Soapstone
mining which will create momentary noise. Minimal noise will be generated during the
operational phase of mine due to transportation and hand equipments to be used for mining
purpose.

MANAGEMENT
The environmental management for noise pollution control includes:

e Proper maintenance of hand equipments will be carried out every month, which will help in
reducing generation of noise during operations.

e Regular checking and maintenance of vehicles should be conducted once in every two month
to avoid noise pollution.
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Ear plugs will be provided to workers during the operational hours of mine.

Periodical monitoring of noise will be done to adopt corrective actions wherever needed.
Plantation will be taken up along the approach roads and vicinity of mine lease. The plantation
minimizes propagation of noise and also arrests dust.

6.0 BIOLOGICAL ENVIRONMENT

7.0

The mining activity will have insignificant affect on the existing flora and fauna. Data have
been collected from various Government Departments such as forests, agriculture, fisheries,
animal husbandry and various offices to establish the pre project biological environmental
conditions. It was found that the Soapstone mining activity will not have any significant
impact on the biological environment of the region. Mine lease is a private agricultural land
with patches of common herbs and shrubs. These herbs may get cleared due to the proposed
project.

MANAGEMENT

There is a requirement to establish a stable ecosystem with both ecological and economic
returns. Minimization of soil erosion and dust pollution enhances the beauty of the core and
the buffer zone. To achieve this it is planned to increase plantation activities. The basic
objectives of plantations are as follows:-

o Improvement of Soil quality

o Quick vegetative cover to check soil erosion

o Conservation of biological diversity

. Provide forage and browse for wild life

SOCIO-ECONOMIC ENVIRONMENT

This project operation will provide livelihood to the poorest section of the society. The overall
impact of Soapstone mining on the social economics of the area shall be a very positive one,
as not only it will generate employment opportunities for local population at mine site but also
in associated activities for transportation of mined material, etc . It will also give a good boost
to the general economy of the area.

MANAGEMENT
During mining, employment will be given to locals and after mining; land will be utilized for

8.0

9.0

plantation purpose which will provide aesthetic surrounding. About S54persons shall be
employed at mine site and local villagers are to be benefited directly or indirectly by the
project. Sanitation, drinking & medical facilities will be provided to the mine workers and
nearby needy people through CER activities of the project proponent.

ENVIRONMENTAL MONITORING PROGRAM

The proponent shall follow the standard methods for six monthly monitoring various
environmental parameters i.e. Air, Water, Noise and Soil through accredited laboratory and
submit the compliance report as per EC conditions.

COST OF EMP
The total EMP cost for the proposed project is Rs. 26.40Lakhs. Break up of EMP cost is
given below:
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Budget allocation for EMP implementation

Compliances.

Environmental Parameters viz. Air,
water, Noise & Soil.

» Half Yearly Submission of Compliances.

COST OF EMP
B. Break-up of Expenditure on Environment Protection & Environment Management
Haulage Road Repair & Maintenance| Annual 2,00,000
¢ Filling, Leveling and widening of
the road up to width of 6m and 200m (L) x 6 m (W)
length of 200 m.
e Setting & Fixing of Cut Stone on
the leveled road.
Water Sprinkling on Haulage Road | Assuming Rs.1000/day for 240 days of 2,40,000
for Dust Suppression working
Tanker Cost: Rs. 1000/Tanker
Tanker Capacity: 5000 liter,
No. of Tankers required: 1
Plantation along the road side Plantation@300/sapling 18,00,000
4% oSt plation g Elsr? ﬂgi?gh;il‘gpigs'} S}t)lg;it:‘:f:;)care will
be done )
apling Note somal co% wil nerease with ncrens i no. of sapling.
Environmental Monitoring & » Half Yearly Monitoring of 4,00,000

Total Environment Protection & Management Cost (B)

Rs. 26,40,000
(26.40 Lakhs)

10.0 CONCLUSION

All possible environment aspects have been adequately assessed and necessary control

measures have been formulated to meet statutory requirements. Thus implementing this
project will not have any appreciable negative impacts.
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